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requested that the Ministry of Environment and Forests consider for giving
certificate for this port project without any further delay so that the project can be
started at the earliest in the interest of the nation. Thank you.

Request to stop dual Charging by T.V. Channels
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THE BUDGET (RAILWAYS), 2005-2006

MR. DEPUTY CHAIRMAN: Hon. Members, now we take up further
discussion on the Railway Budget, 2005-2006. Shri Bhagwati Singh.
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MR. DEPUTY CHAIRMAN: We will be skipping the lunch hour. There will be
no lunch break.
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SHRI V. NARAYANASAMY (Pondicherry): Sir, the BJP benches are empty except
for one member.

MR. DEPUTY CHAIRMAN: Why are you worried? ...(Interruptions)...

SHRI SILVIUS CONDPAN (Assam): Thank you very much, Sir, for caling me to participate
in the discussion on the Railway Budget.
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Sir, in the context of Railway Budget, as presented by the hon. Railway Minister,
| congratulate him and thank him for presenting a very progressive Budget with so
many concessions and development proposals for the interest of common
people.

Sir, | find that this Budget is really very praiseworthy because it indicates increase
in revenue, it indicates efficiency in management and is also in generating more
employment avenue. The Budget appears to have been welcomed by the
industrial sector also. New trains have been proposed for different States. Good
many train services have been extended. Frequency of train services has also
been proposed to be increased in the Budget.

Sir, the Railway Budget has also proposed to offer concessions in train fares to
farmers, students from rural areas and also for candidates appearing in
interviews for different Government jobs. Sir, the setting up of Railway Land
Development Authority is a very progressive move by the Railway Ministry, as it
appears in the Railway Budget, for the people residing in different parts of the
country.

Sir, very few railway linkages have been proposed for the North-East area. |
come from the North-Eastern State of Assam and | feel that although from the
National perspective the Railway Budget is very progressive and many
progressive steps have been indicated, many concessions have been indicated,
so far as the North-Eastern region is concerned, Assam in particular, | have a litlle
disappointment to express. | urge upon the Railway Ministry to take a serious note
of what, according to me, is missing in the Budget, which | shall submit, although it
is very progressive looking from the national perspective.

Sir, as you know, the North-Eastern area is very much a sensitive area so far as
national security is concerned, and so far as defence is concerned. During the British
regime in this area, because of the existence of so many industries, such as
the tea industry, coalfields, oil fields, etc. the British regime had felt the
necessity of having a railway track. Since then, Sir, the single railway track has
been there up to the extreme end of the North-Eastern area.bordering Myanmar.
The railway track has only been converted from metre gauge to broad gauge.

Sir, during these 50 years, tne necessity of developing the area from
transportation point of view, frorr economic point of view, has been felt. It is urgently
necessary that the Railway Ministry promote the double track
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system right from Alipur Junction to Tinsukia, which is about 600 to 800
kilometres. This region is important not only from the point of view of
economic development, but also from the defence point of view. The transport
system, road transport system, is no better than the Railways. The Railways need
further more development. It is the long-pending demand of the people of the North-
East, and Assam in particular, that there should be a double-track system with
broad-gauge. Sir, there is another area which is the northern part of the river
Brahmaputra in Assam. The river Brahmaputra divides Assam and the North-East
into two sectors — northern side and southern side. The northern side is bordering
Arunachal Pradesh, and Arunachal Pradesh is bordering China. You know, Sir,
that this area was attacked by the Chinese as far back as in 1962. The only railway
line in Assam is Rangia-Rangapara-Morkong Selek railway line. It is still a
metre-gauge line which is being used by the Indian Army for their very
important works and for the defence of the country. It was assured long time ago
that this would be converted from metre-gauge to broad-gauge line. But it is not
mentioned in the Budget that there'is any proposal for its conversion. Sir, Assam
area is annually having flood phenomena. It suffers from flood every year and the
road transport system becomes inoperative. So, it has to depend on the railway
system. The Railway carries the essential commodities, the essential
commodities not only for Assam but for the entire North-East. Owing to the lack of
adequate goods train moving into the North-East and, at least, in Assam, the
whole of the North-East suffers from non-supply of essential commodities
which affects their economic interest. They have to depend on road transport
system, which is becoming more costly. The whole system influences the price
of the essential commodities that is borne by common public. So, the introduction of
fast-moving goods train with much more frequency to Assam up to Tinsukia will
give us great relief in the matter of getting essential commodities at cheaper price.

Sir, there is a national mega-project known as Bogibeel rail-cum-road bridge
construction project. It has its importance from the defence point of view, from
transportation point of view, and from railway communication point of view. But in
the Budget it appears that very meagre amount has been earmarked for it. it is
showing that Railway Department is not serious about the completion of this Bogibeel
project on time. Sir, | demand, through you, that the Railway Ministry should
enhance the allocation that has been proposed in the Budget of 2005-06 in
making progress in the construction of Bogibeel rail-cum-road bridge project.
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My next point is regarding Guwahati and Howrah, that is, Kolkata in West
Bengal. They have trade and commerce relationship and people feel that to
develop the transportation facility, to develop-the commercial activities,
overnight railway train is required between Guwahati and Howrah. | hope, the
Railway Ministry will take a note of it for introducing a new overnight train
between Howrah and Guwahati. Another very fast train with least number of
stoppages between Guwahati and Bangalore is required. There is a train on this
route but this train takes so much time. It takes two or three days' time to reach
Bangalore from Guwabhati. So, the Railway Ministry will kindly take note of it that
they should introduce a very fast-moving train from Guwahati to Bangalore.

Now, Sir, | come to long-pending Lumding-Badarpur route. Sir, now the proposal
of road system, say, East-West corridor system is there. With this, the railway
project should also be ihter-connected. Unless this Lumding-Badarpur railway
track is not taken up in an expeditious manner, it will not help in the progress of
east-west corridor, so far as the road system is concerned. Regarding reflection
of the employment system in the Railways for the people of North-East and
Assam, in particular, there has been a lot of misunderstanding among the people of
different States in the past few months, or past few years, for not being given the
chance to the people of North-East and Assam, in particular, in the matter of
employment in grade 'D' and grade 'C posts. Also, there are grievances of the
people of the North-East and Assam that the Scheduled Tribe and Scheduled
Caste backlog has not been fulfilled. The Railway Ministry needs to take note of
it so that the aspirations of the Scheduled Tribe and Scheduled Caste people of
the North-East and Assam, in particular, are fulfilled even in the Railway
Department.

MR. DEPUTY CHAIRMAN: Please, conclude.

SHRI SILVIUS CONDPAN: Sir, my next point is that in the North-Eastern side,
especially between Assam and other parts of the country, the Railway system is very
slow. All the time, trains are running late. This needs to be taken care of because
people of the North-East and Assam, in particular, really depend on the railway
transport system. If the trains are not running on time, they will definitely feel that
these areas are neglected by the Railway Ministry. So, Sir, with these
submissions, | would like to again thank the Railway Ministry for bringing a very
progressive Budget. But, little bit of steps for encouragement to the people, as |
have submitted, in the matter of Railway system may kindly be taken care of. With
these few
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words, | again thank you for having given me this opportunity to say a few words.

MR. DEPUTY CHAIRMAN: Shrimati Savita Sharda. Your party has only
16 minutes and there are three speakers. You have to share the time.

SHRIMATI SAVITA SHARDA (Gujarat): Between two Members/Sir?

MR. DEPUTY CHAIRMAN: There are three speakers, but you want to share
between two, | know.
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SHRI TARINI KANTA ROY (West Bengal): Thank you, Mr. Deputy
Chairman. Sir, with your permission, | would like to speak in my own
language—Bengali.
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MR. DEPUTY CHAIRMAN: Yes.

SHRI TARINI KANTAROY: Hon'ble Deputy Chairman Sir, on behalf of my
party CPI(M), | have stood to speak on the Rail Budget for the year 2005-06.
While | congratulate the Hon'ble Minister of Railways for the budget, which is
generally pro-people, | also support him for the fact that there was no hike in
freight and passenger fares. | could even support him if the passenger fares for
the upper classes were hiked. Sir, | have seen that data were furnished for
increase in freight charges for the year 2004-05. For the same year, the
increase in goods transport was pegged at 7.7% and the increase in the
capacity of transporting passengers was 6%. This can easily be termed as a
success. But there should be a logical explanation about how this success
could be affected. This experience will help us to realize the dream of fulfilling the
aims and objectives of increasing freight and passenger transport in the Railways
in future. This year also, the increase in goods transport has been projected at
7% and that of capacity of passenger traffic at 5%. At the same time, Sir, |
would like to point out that the aim of railway track renewal had been fixed for a
length of 16538 km. but it has been said that by 31st March, 2005, only 12138
km. of railway track renewal will be completed. But what will happen to the rest
of the track. Because. Sir, track renewal is an important thing as the old tracks
may give away. So, it should be taken up immediately with high priority. Sir, it
is good that there has been no hike in freight and passenger fare in general but
at the same time, we should emphasize on the punctuality factor in Railways.
One of the Hon'ble Members has mentioned about the lack of punctuality of
trains in the North East and Assam. It is all the more important in the case of
North Frontier Railway where the trains do not run in time. | would like to
demand that a monitoring system should be introduced for the trains running in
the North Frontier Railway in the lines of a Central monitoring system existing
for the Rajdhani trains. At the same time, | would like the Hon'ble Minister to
look at strengthening the infrastructure, cleanliness, and passenger amenities.
Sir, | observed that while the budgetary support for Railways for the year 2004-
05 was Rs. 4544 crore, the budgetary support for 2005-06 has been down to
Rs. 3821 crore. | think, Sir, that many development projects will be hampered
due to this. | think that there should not be any decrease in the budgetary
support and it should be increased. Sir, | would now like to discuss the safety
factor in the Railways. Some 2700 old Rail bridges
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have been identified which needed repairs, but till 31st March, 2004 only 1306
bridges were reconstructed. The target for this year is only 411. Even if we add
those figures, it would come to about 1700. So, if we cannot repair or
reconstruct the rest of the Railway bridges in time, there could be an increase
in rail accidents and mobility of Railways would also be hampered. It should be
taken up with due importance. Sir, the Hon'ble Minister has proposed to raise the
Railways revenue. But to achieve that and to make the Railways run on a fast
track, we need to make more Rail wagon, engine and coaches available. Sir,
in the year 1998-99,136 engines and in the year 1999-2000, 167 rail engines
were manufactured. In the period 2000-01 during which Smt. Mamata Banerjee
was the Railway Minister, only 90 engines were manufactured. Now the target
has been fixed at 105 only. | think, Sir, we need to strengthen the Railways with
requisite number of wagon, coach and engines so as to expedite the
functioning of Railways. Sir, the budgetary allocation for electrification of
Railway lines has now been decreased. Last year, the target for electrification
was for 504 km. but now it has been decreased to only 350 kms. How can the
railways run faster? | think the issue of electrification should get more
attention. | welcome the decision of extending concessions to the students and
unemployed youth who would travel in regard to interviews in Government jobs. It
has also been decided that a Rail Development Authority would be constituted.
But there is only one suggestion from my side, Sir. The Rail Development
Authority will undoubtedly make commercial use of the barren Railway lands for
other developmental activities. We do not have any objection to that but | would
like to remind that in many cases the land was acquired by the Railways with
the help of the State governments who gave away the Government land free of
cost. Now if the land was not given back to the State Governments as and
when demanded or commercial use of the land is made without prior
permission of the State Government, it would be a gross injustice. We have no
objection if the Rail Development Authority makes commercial or other use of
the land, but the State Government should always be consulted before doing
so. Sir, | would now like to mention some points about my constituency, North
East, and some of the Members from the region have welcomed some of the
proposals. | do associate with them.

Sir, like many others | also welcome the proposals of declaring the
Kumarkhal-Agartala, Jiribam-Imphal Road projects, and the gauge conversion
of Lamding-Silchar-Jiribam line as national projects. But at

214



[16 March, 2005] RAJYA SABHA

the same time, Sir, | would like to point out that North Bengal, that is the
northern part of West Bengal, has been lagging behind in the field of rail
communication. Sir, you would appreciate the fact that North Bengal is the centre
of rail communication to the North East. Sir, the rail network in this region is very
weak. At this, separatism and terrorism have raised their ugly heads in the name
of discrimination against the region. Now the Sikkim-Mahananda Link Express
has been extended to Alipurduar and the Howrah-Maldah Express has been
extended to Balurghat. | support the said decisions. A survey has been
proposed for assessing feasibility for a new line from Haldibari to Mekligan;. |
support it wholeheartedly. But survey is not enough, the work of laying the
lines should be implemented, otherwise it is of no use at all. And this has
happened in West Bengal, Sir. An assessment survey was announced for
Jhargram-Puruliya line but even after the survey was completed, it has not
been implemented. | see no objection to a survey done for the line between
Haldibari and Mekliganj but at the same time, it should be converted into reality.
| also demand, Sir that the line should be extended to Changrabandha via
Mekliganj. Changrabandha is an important business centre that is connected to
Bangladesh. Sir, the budget speaks of laying double lines. One of the Members
has spoken of the need of laying double lines from Alipurduar to different parts
of Assam, which in itself is important. The gauge conversion is also important.
But there is no proposal for converting the main line connecting Assam and
the North East, running from New Jalpaiguri to New Bangaigaon that goes
through Jalpaiguri Road and New Coochbehar, to double line in this budget. This
is simply baffling because the Railways talk about the alternative line. Yes, |
admit that there is an alternative line and gauge conversion had been done
from Siliguri to Alipurduar junction. But Sir, the line goes through the National
Wildlife sanctuary area and of late, many animals including elephants have
died in railroad accidents there. Let the trains run on this line, if we depend
only on that line for connecting to the North East, then we would face more
difficulties only. The laying of double line of this main line has been a long-
standing demand of the people of the area and | would be happy if this
demand is met. Sir, | see that the frequency okmany trains nave been
increased in this budget but an important decision is pending in regard to North
Bengal. | had mentioned in the last budget discussion also. The former Railway
Minister, Shri Nitish Kumar had announced in New Coochbehar that a new train
would run daily to Sealdah: The Minister announced that the Uttarbanga Express
running from New Coochbehar to Sealdah would continue on a daily
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basis but this had not been implemented. My simple question is whether the
decision of a Railway Minister who is not in power now would still be
implemented or not? | would request the Hon'ble Railway Minister to run the
Uttarbanga Express on a daily basis keeping in view the demand of the people.
At the same time, people belonging to Sikkim, Bhutan, and North Bengal have
been demanding for long that a superfast train should run between Siliguri and
New Jalpaiguri to Sealdah. It can be a Shatabdi or Jana-Shatabdi train. This has
found no mention in the budget, which is beyond my comprehension. If the
Railways start such a train, people belonging to Sikkim, Bhutan, Darjeeling and
all of North Bengal would be benefited. There is adequate infrastructural facility
and the tracks have been laid. But the Ministry says that the lines are not in
position and trains can be introduced only when the infrastructure is completed.
The mention has, however, been made in regard to the incomplete railway line and
not the completed portion where the lines have been since laid. | therefore
request the Hon'ble Railway Minister to introduce a Shatabdi or Janashatabdi
train from Siliguri to Sealdah on daily basis. | would like to wind up my speech
with just one point. It seems that West Bengal has faced a little discrimination
in the present budget. The rail manufacturing units at Mokamah and
Muzaffarpur have been given contracts at a comparatively low rate but the Burn
Standard Company of West Bengal, for which people continue their movement,
has been given orders at the old rate, which is on the higher side. Why should
there be any discrimination? | hope that the Hon'ble Rail Minister would re-consider
the decisions and take adequate steps to address this issue. | once again
congratulate the Minister for not having hiked the freight and passenger fares
and for all the development projects he has proposed in the budget and remind
him of the demands mentioned in my speech. Thank you, Sir.
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HIZSRAT §91Y, SAG ARI TR 3T HH F BH ST R < (b I8N AT g%,
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3T 31TBT W B, very fertile route & , T8 per capita income I SITET &, 390
<1 &1 91 feett 9 g8t FISTar &1 &M -4 €, under-payment WM oI 8, T
B AR BN T, I TS M 811 § TS F forg o TE BN | ART MM SR 7
5 a1 9 | B4 el | ¢ 9 fR 1 4l frarier & Meaw # saa s axiax
3! HaTd IUCTE] BRI BT BT DX | H 3TTDT ATHR g e AU G351 ¥l goic W dler
&1 Y far |

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

DR. M.S. GILL (Punjab): Sir, thank you. | will concentrate on only a few
things. The Railways has infrastructure. The Prime Minister has spoken again
and again; and others too have spoken; the CMP, perhaps, has said that we
must give a major thrust to infrastructure.

There are obvious things in infrastructure: Transport-that has rail, that has
road, that has airports and aviation; power, of course; speech, whether it is
telephony, IT or internet; water, certainly. And out of all these infrastructures,
one doesn't see how much is really going to be done. | give you one example of
the importance and worth of infrastructure. After Independence, if you look at the
papers, the first six or seven Plans, or even now, believe me, 70 per cent of our
Plan money want to irrigation
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and power; and both to agriculture and industry. It is not for nothing that they
have achieved something within this country. On infrastructure, look at the
Railways. In 1950, 53,000 kms. of rail line. After 55 years, you have got just
63,000 kms. It is nothing to be proud of by any Government, anyone. We should
have had 1,00,000 kms.

| look at the railway map, and large parts of India, Central India, Madhya
Pradesh, Orissa, Andhra Pradesh, Rajasthan; you name them, there is an odd
line, and nothing else. We should have had a railway line everywhere. It
should not have to compete with road or any one. It has a necessity of its own.
But when I look at the figures of the Budget, last year's achievements—you can
take this year, You can even think of next year, the past years of whichever
Government, but look at the annual investment. What is the investment if you want
to have rail infrastructure? New lines—160 kms in a year? A thousand or 1,500
crores of rupees, if you spend that. You know, the figures vary. Some times, it
is Rs. 600 crores or 700 crores. Gauge conversion-we should have put away
every narrow gauge by now, in 57 years. What is the money? A thousand
crores or something less. That too, actually, is not spent always, Because, the
mechanism of finance always in this country, is to sanction money, and then
squeeze it in the allocation, or when releasing it. Ultimately, you save money
and you make your Budget look good. Doubling—400 or 500 kms.
Electrification— your target is 300-400 kms a year. Again, a few hundred
crores. Computerisation—Rs. 67 crores. Road safety—Rs. 80 crores for a sub-
continent?! For electrification, Rs. 148 crores.Workshops, again Rs. 150 or 200
crores. Remodelling of traffic yards—again Rs. 100 or 200 crores. Frankly,
when | look at all these, it makes me sad. Basically, there is no investment
worth considering in a serious way. You should be spending Rs. 20,000 or
30,000 or 40,000 crores a year. We should be adding, at least, five or seven
or ten thousand kilometres of new rail lines a year. Then you will make an
impact; and then you will make a difference. ...(Interruptions)... Do you mind,
ladies, because you are sitting too close to me? Mr. Bimal Jalan spoke
yesterday and he was talking of this kind of things and | was asking him later
again, — the investment money — he said, frankly money is not a problem,
whether you raise it by railway bonds, or take it from FDI, wherever you take it
from, money is not a problem in this country today, which is a heartening thing.
The question is of intention, the question of thinking big, the question is of
checking, and getting on if you are given a target, not going in a nominal way,
which
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will take you nowhere. | mean, you see 10,000 kms in 60 years, so you will add another
ten by the next century. It is neither here nor there. It is not worth it. It would not make any
impact. |, therefore, suggest, the Railways come first in infrastructure, whether for common
man travelling or whether for goods. | was excited when the Prime Minister said, that there
will be a dedicated track from Delhi to Mumbai or wherever, and rush your cargo down. It
will make a lot of difference. But where is the money, where is the provision? How can
you do it unless you have a real intention and then real effort? Bridges —140,000 — again
there are a few hundred crores given. So, you will occasionally have, accidents like a
whole train once fell off a bridge in Kerala. Yes, you give compensation. It is a very
grand gesture every time: We give one lakh each. One thousand die, it does not matter
really. Life is cheap in India. | know that. But the bridges, the tracks, the narrow gauges,
all those need to be done quickly, and done within a time-frame. We are in a new century
now. Accidents — there is nothing new for safety. For research, there is not even .1 per
cent. | need not go on reading the tables. But everybody knows it. R&D for your biggest
enterprise, the world's biggest enterprise is Railways, perhaps — nothing. Safety — let me
give you a thought. | was in England recently. They had an accident in Hatfield and the
comorate people, the executives are being prosecuted for murder because if people die,
five or seven people died there, somebody has to be responsible. Here, yes, you have an
inquiry. We have plenty of retired judges, and it can go on and on. Then it is the
Government's wish when you expose it. Then the action on it will take another lot of ime.
Basically, there is no response to an accident. The cruel response now is that there is
instant sanction of relief. Every death is worth a lakh or two lakh or you can make it five
lakh. That amount ends it. Signalling equipment — how can you not have accidents, Sir,
if you do not have world class signalling equipment? It is not there. The investment — |
do not see. Therefore, Sir, | would say, go for the infrastructure, have a target, as Bimal
was saying, of four or five years. You can go on presenting separate budget, | would not go
into that though | can see something of the point being made. But you have a clear
targeted thing which should be monitored, and which should be executed, and in the
next ten years give us something worthwhile, if you want world class railways as you
say you do. Incidentally, zones have been opened. | see East-East, East-South, East of
North and you know very well there are lots of zones in the recent past. | want to raise a
question. The Northen Zone, of course, stays in Delhi because Delhi is comfortable. It is the
biggest zone—7000 kms
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Punjab, Haryana, Himachal and anything beyond in Delhi. All your other zones
are 3000 kms. If this is the route you are going, then please put a North-
Western Zone in Amritsar. | think, there is every reason to get it. It should not go
by strength within a coalition or the MPs | can produce. It should go with some
kind of justification which Ministers should see, no matter whether they come
from East or South, and, of course, never from the North-West. | look at the
programmes. When you do not have the money for new tracks, as | said 160
kms, of only, we would not get anything in it. Chandigarh-Ludhiana is the
richest part of this country agriculturally. Even now Ramesh can dig out the
figures. Punjab gives massive earning to the Railways. That track—I know
agriculture, | know that area—will give, you a huge earning. It will put
Chandigarh which is by the way is not Punjab, Chandigarh is Government of
India. Yes, we and Haryana and others happen to be sitting there but we are
the only State, forever and ever who, will never have a capital of our own. We will
worry about that some other day. Put Chandigarh on the main line. It is your
Bangalore of the North. Why don't you look beyond Bangalore also. Already
companies are going. If the train goes to Jalandhar, Ludhiana, Chandigarh,
Ambala and Delhi you will see the growth and the earning. But it is not there
and there is no programme for Punjab because you don't have the money and
whatever little you have, you announce elsewhere and, of course, they also at
the end of the year say we have not got it. Sir, the Railway Board is working.
Dr. Bimal Jalan also mentioned it and | also want to say something on it. Yes, |
do agree personally that you cannot have the Board sitting as part of the Ministry,
and then it is not a Board. Any public sector, board, Air India, Indian Airlines or
any public sector, at least, have a little bit of separation from the Ministry. They
should be sitting elsewhere. This is our biggest corporation. They should have
plenty of powers to get on with their work professionally. What he was talking
about was that the cost of tickets etc., are not normally in other corporations
fixed by the Aviation Ministry for Air India, etc. | think this needs to be looked
at. Let the Indian Professional Board function better with autonomy, with
authority and give you some return.

Railway crossings, yes, deaths are there. They are your responsibility and
you should pay. Every time a trolley or farmers die there, you just say 'we are
not responsible'. It is because you don't invest, you don't put railway crossings,
you don't put staff and then you say it does not matter, these guys are irrelevant.
| heard a Member saying...
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Will you like to finish
now?

DR. M. S. GILL: I will. Give me just two minutes, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have already taken
two minutes more.

DR. M. S. GILL: Sir, if you just give me one minute more | will finish my last
point.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Go ahead.

DR. M. S. GILL: I heard Members talking of a little over-bridge crossing. Again |
say to the Minister this is a sub-continent. Give Rs. 50 crores or Rs. 100 crores
to each zone or whatever sub-office we have in Ferozepur and-say 'local works for
local needs after discussion with MPs or whoever are the professionals'. Let them
spend some money there. Don't bring everything to Delhi. We have done it in all our
planning and we have suffered. Thank you very much Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Vidya Sagar Nishad.
You have twelve minutes.
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BT BT 8, BIBT IHRIR B TN TATT BT B [HAT & | AT A I 2 b 3!
SFRIT & A HIRA BI Ned BT fd%d & WR IR A1 8 | § =18 g b il g9RI X B
TAIRY 8, ST BHIRT 31T BT TS &, SHD! &9 4l B, ol 89 94l $B AR B © |
7 AT 1 59 AR BT DI ARTEAT BT a1y off, I 59 M| BI RIS T8l R & |

wRIGY,H Bl ATedl g (o [A8R & 3fex S B9 g9 A 431 9819y & R
T R8T &, 98 Qb I BI 1031 B B IITERVT & | TS IRAT-IRY & 41
HIR B S aTel Yol BT PTHI IRI A S ol 8T 2 | 3R I el YRT 81 S & o AT
ST 200 fFaATHIER BT R 9 - &, $HA BHRT KT TSTa 1D BT ST S | ST+ 1
eI, FEwdT-GUIeT-ATYRT A BN Il AHT B 3R TSI TS Bl ST 37T &, IHBT I
BT 98 A1 T A e R8T & | H g8i H30 Heiad A e H=a1 arg fo Al &1 S
T BTl I X811, I8 B9 314 Teb YRIT81 81 7141 8 | H AGM b 39 B Bl e A
STeg YR BRI DI HUT D |

HEIGY, § TP ATeH | A AT S BT ST 39 AR ATH T HRAT A b
TERIGE T VT T &, ST81 | o1l WY ) fedre i gt & | a8t & 7o) 7oigy,
T b IR-Tia el 9, faeeh, ge, Jas 7oigyl dR & oy ot € | H 1o 3mig
XA =T § b g1 999 WR fede 81 el Urdl, 39y a8l iR 3119 Ush HgexTgs
fedhe gaT &) g BN | 3P A1 & 981 S LI HI Sl [IAHYE €, T8l W D
et 1 A1 4 8, FR g81 A BTHR Ueh 71 HISTRUT b1 A1 ST STy, i fp
BIH] AT 1 S T WR 3T &, ITb I8 Pl A3 BT B 81 9 |

gy, d g W e o=A1 gredl § 6 a¥iFl A R BieeR @ B A @
SIEHRT fraT ST ifds I I | AN 31 O I €, I8 EHRT 9IeY 8, AN
A1 € | 39 SR SIEIeR0l 841 A1 | H Fae S dred g, aad wieH 9, fb
I A PR BICER TP Sl ATgT &, ISP [ttt #f g1 =nfey, R 1et ot
THRIR §¢ | 39 A1 A 1<) -3<e! M1, IS ey i SO g1 Iofd! & 1 59 W
T TS BT B [HAT SY | $9qP rerar i1 R<b 9 &, b HROT AN Bl BB
faapd BRI & gfehTT S BRI H, I foT dh=41 fFrapTet] SITd a1fds TRIG SRISHIRT &1
RS- 1T ot et & |

JurTeaet (<f1 A IS : AT T 1 1T | fohe 1 99 AR dletil ?

227



RAJYA SABHA [16 March, 2005]
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fehaT 3TST BRAT § | 5G|

SHRI PYARIMOHAN MOHAPATRA (Qrissa): Mr. Vice-Chairman, Sir, on the general
features of the Railway Budget, hon. Members, Or. Bimal Jalan and Dr. M.S. Gill,
have given very valuable suggestions, and | endorse their views. But, | would like to point out
that before trying for world-class standards, we must meat the minimum requirements of crucial
sectors of the economy. | would urge upon the Minister to go through the CMP in which the
biggest attraction to the electorate was provision of employment; large-scale employment.
What have you done? The Railways is the biggest provider of employment, namely, in the small-
scale industries and rural industries. In wagonload, nothing is being done. At most of the
stations, you are not allowing small packets of raw material or finished products to be
moved. The small-scale industry and rural industry sectors are in serious distress. Please do
something about it. Please restore the facility of booking small quantities in order to help
transportation of raw materials and products not only for SSIs and rural industries, but also
for other small entrepreneurs'. Please restore booking from smaller stations. Collection and
delivery from clusters should receive priority. Please constitute an Advisory
Committee preferably under Member (Traffic), Railway, with representation from the
Ministry of Small Scale Industries, Agro and Rural Industries and Entrepreneurs to devise
ways and means as you go on so that we do not face the same problems again. Jobs are
coming down in SSIs and rural industries instead of going up. Unless you do that, you will
never achieve your targets. You will become unpopular and be voted out.

Dr. M.S. Gill, my friend, talked about the poor. Orissa and Bihar are the two States...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): One minute, Mr. Mohapatraji. |
think, Mr. Minister, you should take this point very seriously. Earlier he mentioned about
small industries and rural industries. Many complaints have come from people throughout the
country. So, please look into that point very seriously.

SHRI FYARIMOHAN MOHAPATRA: Thank you, Mr. Vice-Chairman. But, please also
look at Orissa and Bihar, particularly, Orissa. | will come
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to Orissa now. Mr. Gill talks about poor. We are the two poorest States of the Indian Union;
Orissa and Bihar. Luckily, the Railway Minister is from Bihar. Thankfully, Bihar has a 30
kilometres, per thousand sauare kilometres route length. In West Bengal there is 43 kilometres,
per thousand square kilometres route length. And what has Orissa got? It has got a route
length of 14 kilometres. Such a palry route length is choking us. It is making us poorer and
backward. Thankfully, by God's grace, today we are on the verge of industrialisation. Rs.
one lakh seven thousand crores capital investment is almost tied up. More than half of it is
already tied up and the rest is in the pipeline. Please provide the infrastructure. During the
last eleven years, six railway new lines have been sanctioned. As also mobilisation,
two gauge conversions, 11 doubling and electrification works have been sanctioned. The total
cost of it is Rs. 4,650 crores. But the way the amount is being sanctioned in driblets, God
alone knows when it will be done. We have requested and we now request that please
complete these in five years time. Sir, you have allocated Rs. 8 crore for Langigarh -
Junagarh road. Sir, The alumina plant is under construction, ITHT I8, RS.40

Crore ®I. For Haridaspur-Paradip project, which is crucial for a number of steel plants,

you have allocated Rs. 20 crores. Please double it. For Aungul-Duburi-Sukinda Road, which
commits coal to the proposed steel plants, you have allocated just Rs. 10 lakhs. About
13.75 million tonnes of traffic, in normal course, has been planned by 2010, by the
Railways, and you have allocated Rs. 10 lakhs for it. It is a pity. For Khurda Road-
Bolangair project, for which land has been handed over for 36 kilometre of length, &5 #RIg
& a1 § | Please raise it to Rs. 40 crores. You are not commencing the Jeypore-
Malkangiri project, which is crucial for strategic reasons, for controlling naxaiites, for putting up
acement and paper plant.

Now | come to gauge conversion. An important gauge conversion for Naupada-Gunupur
project, which is a naxalite are a and joining with Koraput-Kalahandi, sector where four

alumina plants are on the anvil, you have allocated Rs. 5 crores. Please increase it to Rs.
20 crores.

Similarly, for Rupsa-Bangriposi, which is another mining area, you have given T ®RIe
wYAT | 89 U8 frdee w3t St 9 A1, when the rate of retum is high, why don't you

invest? You raise funds from anywehre and do it. (Time-bell). Please provide
infrastructure to poor and backward States like Orissa, Bihar and Uttar Pradesh. These are
the three poorest States.

229



RAJYA SABHA [16 March, 2005]

3P BN iR ST 31 f$Ate <R | About extension of trains, please give an inter-

city Express between Bhubaneswar and Raipur because all the other neighbouring State
capitals are connected and this is the only one which is not connected.

Then, please extend Bangalore-Vizag Express to Bhubaneswar. You have extended
Jaipur-Bilaspur Express up to Bhubaneswar. Please runit.. (Interruptions)...

SuaHTes (<1 Ga IRrSIfadn) : 3y f$q forgax w1 ST |

oft IRET 9EUER, 89 fger 997 <9 1...(=a9u)...Sir, | would like to

suggest one or two points.
1B Rig e (SR, forgas Ao A o 78l S € ...(Faum)....

SHRI PYARIMOHAN MOHPATRA: Sir, we approached the Railway Minister along with
the House Committee from the Assembly. We got a tremendous response. We met the
Prime Minister. He said, "Since you are from my son-in-law's State, we will look after you
very well."We gotatwo per cent increase.

JuaHTes (11 WA IRTSIfAAT) : 36T, 319 A9 WH HRY |

M R wEE: § Ugd dld g@ g, arl H#A Sl @l faeeR
...(FaEM)....

JuRrHTEg eIl A FrTSifadn) : 3y fraed’ 4 o |

ft wRIAES 98 : please for heaven’s sake, #31 S, 30 WA &I <R |
poorer ¥ # & HIoide UTYforve Ao & fory 81T & | I8 |4 8T8 e 3 Re arel
Uotaed § | where commercially everything is viable. We are not asking for a single project,
which is not viable. So, please consider it, and 314 & HITY |

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Urkhao Gwra
Brahmaji. You have eight minutes please.

SHRI URKHAO GWRA BRAHMA (Assam): Mr. Vice-Chairman, Sir, | thank you that
you have given me time to participate in the general discussion on the Railway Budget,
20u5-2006. First of all, | would like to
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congratulate the hon. Railway Minister for having presented his second Railway Budget in
this august House. | would also like to congratulate the hon. Minister for his much-hyped
proposals for introduction of 46 new trains, extension of 27 trains and increase in
frequency of running ten short and long distance trains throughout the country. He also
deserves thanks for his ambitious proposals to provide faciliies like the round the clock
Internet booking, computerised train enquiry system, display of reservation status in
advacne and vacant berth position and passengers reservation system in all district
headquarters.

Apart from these also, the Budget may have some more posttive aspects to which | am
unwling to go. My concem is about certain specific aspects. Like the previous year, this
Budget has also disheartened the people of the North-Eastem region. | do not see any
new face in this Budget also which looks towards my region.

In the National projects, only the on-going Lumding-Silchar-Jiibam conversion
project has been taken up to be completed soon, but in the new project, Bogibil and Gauge
Conversion of Rangiya to Murkhong Selekh (Arunachal) has not been incuded. Sr, the gauge
conversion of the Rangiya to Murkhong Selekh was a long-standing demand of this region
and the people of Arunachal and the North and Eastern Assam have to depend upon this
line. It is still a narrow-gauge line, and that is why the people of that area and, particularly, the
people of Arunachal have been demanding for the conversion of this line from narrow-
gauge to broad-gauge. But in this Budget also, this has not been taken up.

Now, Sir, | come to New Bongaigaon Railway Workshop. | have been raising the matter of
revamping and expanding of New Bongaigaon Raiway Workshop under NF Railway since
three years back. For the last twenty years, the workshop has not received adequate funds
from the Centre. Only six manufacturing, eight repairing and two ancillary shops are
functioning. Blacksmiths, foundry shops, section repair and Shaw mills are totally
shutdown. Systematically, the workload has reduced, but the workers are also downsized.
The Budget should look into the matter and adopt policy for revamping the workshops and
establish new manufacturing units within the area, utilising the scrap material as raw
material.

Now, Sir, | come to the recruitment of the Scheduled Castes and Scheduled Tribes
in the Railway service. Sir, as per the Budget statement the Minister has claimed that the
Ministry has successfully attained the prescribed percentage of representation of the
Scheduled Castes in all

231



RAJYA SABHA [16 March, 2005]

groups of Railway service. But the things are not so in the case, of Scheduled
Tribes. The percentage of representation of Scheduled Tribes in any category of
the Railway service is very poor because of lack of proper recruitment policy
for the Scheduled Tribes. The Ministry should launch special recruitment policy
exclusively for the Scheduled Tribes, the Ministry should launch special
recruitment policy exclusively for the tribal people to fulfil the backlog, and the
reservation quota should be enhanced so as to bring about the proportionate
participation at par with the others.

Then, Sir, | come to the next point, i.e., regarding the recruitment in Group
D. The conflict over the issue of recruitment of Group C and D throughout the
country is still not over. What we witnessed in Assam and Bihar in the years
2004-05 cannot be forgotton easily. It was expected that, at least, some
attempts would be made to evolve out a policy to settle the crisis. But | am
surprised to see how the issue has completely been ignored in the national
policy. | draw the attention of the Hosue in this regard.

Sir, our Minister has announced many new projects as well as the trains in
the Budget. But various projects and trains, which were announced in the previous
Railway Budget, 2004-05 by him, are still non-starter. | cannot but express my
apprehension whether the promises given by our Minister in this Budget also will
be taken towards the practical direction or not. In the Railway Budget, 2004-05, our
Minister promised for the 'Village-on-Wheel' which was targeted to provide tourist
facilities in small towns and village areas of the country. But none of us know where
the wheels are running now. The Sampark Kranti Express, which was meant for
providing a rail connection to all States' capital and major cities with New Delhi, has
hardly been introduced to a few routes.

Sir, with regard to the Railway safety measures, | want to say that the safety
does not mean the security-related questions only. We need to ensure.the
food and health safety also. Sir, in our trains, there are no healthcare facilities
inside, as a result of which the passengers never receive any kind of treatment
even for the normal fever or the disease like diarrhoea, malaria, cough, etc.

Sir, every train in our country should be provided with medical staff so that
minimum health care could be provided to passengers. So far as food-related
safety is concerned, | must say that this part of the service is totally neglected by
the department. The quality of foods catered for the
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common people in most of the trains, except for some super-quality trains, are
below standard. We don't have good catering system for the common passengers.
As a result, they have to depend upon the private caterers from railway stations,
which have sometimes proved to be 'germ-caterers' of various kinds of disease.
Indian Railways should look into this matter very seriously.

Today, | must admit that indeed, our Railways are taking us towards new
directions. That is because of the untiring efforts of the Railway workers, particularly
those who render their services day and night, on the tracks, stations and inside
the trains. Their lives have still not improved. Sufficient care has not been taken
towards their health, education and other facilities. So, | appear to the Government
to come out with a special policy for their welfare also.

Sir, | have a special demand. You have proposed extension of the train running
from New Delhi to Dibrugar and a new train from Bongaigaon to Guwahati.
Running of these trains should be extended from Guwahati to Kokrajhar. That is
my special submission. | thank you for allowing me the time to speak.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri C. Perumal, you
would be speaking in Tamil, but for four minutes.

SHRI C. PERUMAL (Tamil Nadu): Shall we not have dharshanl
Shall Tamilnadu not have dharshanl

Shall dharmapuiri district not have dharshan of Railways!

Shall not the Railways show up in my district of Dharmapuri
And my state of Tamilnadu

Are not the Railways concerned about Tamilnadul

Mr. Vice-Chairman, Sir, first of all | thank you for giving me this opportunity to speak
on railway budget for the year 2005-2006 on behalf of AIADMK. When | look at
the railway budget, | feel that the budget was hurriedly prepared. It does not
seem to be a budget prepared thought fully. | was totally disappointed on seeing
the budget and | have a strong reason for that. Sir, | have been a Member of this
Hosue for three years now and | have made a demand seven times so far in this
House. It pertains to the demand of the people of Dharmapuri, Krishnagin and
Vellore districts since the time of independence for a new rail line between
Jolarpet and Hosur
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via Thirupathur, Bargur and Krishnagiri. | have brought it to the attention of the Government
seven times while discussing railway budgets and appropriation Bills and through special
mentions as Well as request letters. But that new ralil line has not been included in the budget. |
am so exercised because | have a reason. In the year 2003 a meeting of the Railway Board
was held in Madurai. The meeting was attended by the then Minister of State for Railways
Sri Murthy and the then General Manager Shri Anand among others. During that meeting an
assurance was given to me regarding this new line. It was assured that the distance of 104 km.
between Jolarpet and Hosur with an estimated cost of Rs. 226 crore would be taken up in
the next budget. That is why L am shocked to find that project missing from the
budget. There is another demand for a new line from Bangalore to Pondicherry via Krishnagiri,
Thiruvannamalai, Tindivanam and Cuddalore that has been pending for long. | have raised
this issue four times in the House. This new line will connect three states besides eaming good
revenueand help ease traffic congestion in the region.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have finished now.
Please sit down.

SHRI C. PERUMAL: Please give me one minute, Sir. | am making only general points.
Sir, even if | have to raise it more then 17 times like Mohammed Gajni and
Mohammed Gori, | shall do that, but shall not sit back quietly. | have a pertinent point to
make. The trains coming from Thanjavur, Trichy and Nagapattinam stop atTambaram in
Chennai. The passengers are suffering to go to other parts of Chennai. Therefore, | appeal to the
honble Minister to extend these trains up to Chennai-Egmore. People spend money to travel
by train. Those who travel by A/C coaches pay more for their comforts. But the bed sheets,
pillows and beds given there are dirty and unfit for use. (Time bell)

Please give me one minute, just 60 seconds, Sir.

Sir, the food, items sold in the railway restaurants are not tasty and not hygienically good.
Tea and coffee sold there are like hot water without any taste. | request the hon'ble Minister
to kindly look into all these aspects. Sir at the same, | must say we do not forget good
deeds. Mettur-Salem frain service was stopped some 19 years before. Now you are
restarting train services on that line. We are thankiul for this. The Bard of Universal man,
Thiruvalluvar said in a couplet:

NanRi maRappathu nanRanRu naRalladhu
inRe maRappdhu nanRu.
The translation goes thus:
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To forget good turns is not good

Good it is over wrong not to brood.

Sir, just one last point. In the long-running trains medical aid should be
provided to take care of pregnant women, heart patients and others who travel
by train. | would also like to know the details of concession promised for
students, particularly SCs and STs. | hope the hon'ble Minister will also take care
of the health and concession aspects of pregnant women who travel by trains. It is
a pity that though rail coaches are manufactured near Chennai, the coaches of
trains running in Tamil Nadu are very old and in bad shape. The hon'ble Minister is
here. | hope he will take care of the railway projects pertaining to Tamil Nadu and
do justice. With these words | conclude.

THE VICE-CHARMAN (SHRI SANTOSH BAGRODIA): Shri Ram Narayan
Sahuiji, there are two speakers. If you want both of them to speak, then you have three
mintues. Otherwise, you have five minutes.

i} I ARTIVT A (STR U AT SUGHIEIE HeIGd, H AT ATeqd H A1
Yol #AT S BT A ST AT A1 {6 aofe Hiwor § G+ § gura1 o & ¥
HATTY P I8 TRATSIATE YRF PR S &1 & , TR YR it giRITSI181 IR 3R
efeurd frar S @ o 2 f 8 aRASRt &1 g4 adt 89 arer 8, S R
RATSITRIT B1 81 8T © 1 37d: #RT 3R © {3 317ot 78 uRATsr el 31 841 siel foam &
TR ATHTS! B WIS | Tl 81 GRIHT Al gRATSTIRI BT TiTe ol erare] 3 ave
TS PR B ATTIBAT & |

SUHTEE HE IS, NeITAT H GRET TaRAT DI TS FaTTdh Aeed o D! SMATIDBT &
ST H 9@ 3TURTE, STex GRIFI Ud eIl &1 & HRUI I8 © fdb fo77 3rgurd & v
TR BT fg gS, S UG | Y4 GRET AT BT BT B H A%t 81§ 1 b
FHY AT G VA T B 3 U8l 79 H =Tl Bl 2T, R AT YRIAKT BR G197 3777
R Gefl BT YT Bl © | AT STHHTEE Sfl, RIS 1T B S AAHET 4
AT GRETT BT MDA (T ST Fehell © b ATST YA U ATTh] fehe T SrgRfard
HEY™ PR I8 © | MISAT BT e A I Neld Bl WD SRl a9 T 8 | R
R | o1 I B 371 & ol 811 W el Sar) A1 STdR) ®I Sfed BT df g1
&1, TR I SexT e 191 811, ST4fdh ¢4 oI 891 X FH1 & (I Pl gHIfd
PRAT 2 | H W A 980 IR ¢ o B b BRYI GHY IR FAS A el Ugd Gl | 3T
AT Gd & P Aplcrd 1a ddbiial RN Bl BISHR 3 RV A ¢F o dl
TR s AFREd &l S =a1iey |
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AT SUFHTETeT ST, 39 <9 & Iifad i & v 24 § o1fiw v 9 Suarer
21 BIaT IS 29 § 379 AT B R Johy, Wared ¥ Joay A7 R xare § &
ATHBR QX1 BT Uil & | ST 3 ISTaifEre gaver 3 g9 69 & oy IHAre (99 2 |
37Tz TRT GeIa & 6 &% o1 o AR fead AreRor anf & U & rgwy & 8
MRV | | SITERVNY oRgTS; Fl H 9159 U1 A4 3 8lt € o4 9 Rib 9 fead &1
TRV 81T §, ST 37fCy raaied € |

AT SUTHTETET ST U 3R Yol HA] Sif Vel Bl IR T TR BT 91 BT FqI-T
e T2 €, A 9lR BX W IR e T WSy el g ¥ | 8% W IR WiTH T
13 $B WS I&1 8, b 3 ©ICHT g S5 419 & ¢ b BT 8Tc [l 4 fodr T8l
& | g8l qP b S 7N & 1 BT N [0 37U+ W1 - U1 2Ad=ed1 $1 Ul BTgoi~d 81
BT Y WRAT & | Waeodl & ANIES IR AT N3] &b 19 e [RAT ge=T S Bt
grerd Hf ST g g

JuRrTEge (<A1 A rTSifan) : YD FHY B IATE |

it IR ARTIA AIE: AR G ¢ (6 TP Yot T B TM5-YaTs B F HH
I ¥ U R fa B MY AT W Bl W6 & & oIy AfRBIRAT & FIWR
Rorarer gifead o S =12y | sy 931 993 e, 39 forg agd-agd g=iarT |

SHRI G.K. VASAN (Tamil Nadu): Sir, | rise to speak in support of the Railway Budget,
2005-06, which has got a vision for the country. This is a progressive Budget with a lot of
development projects, a lot of concessions for the people of the country. The first Railway Budget,
which was presented last year, was a Budget without any increase in fare and freight
charges. In the same way, this Budget is also without any increase in fare and freight
charges. This step has been welcomed by all the quarters in the country. | would also like
to say that there are new strategies to improve wagon availability and wagon utilisation in
two categories-category ‘A" and category 'B'. Category 'B' deals with emergency relief
material which is necessary and which is a welcome step. | would like to congratulate the
Ministry for that. | would also like to say that the Electronic Payment Gateway for freight
was infroduced last year and, in the present Budget, it has been decided to extend the
facility throughout the country, which is also a welcome step. Through the Railway Land
Development Authority (RLDA) it has been decided to construct food plazas and malls. | am
sure this will increase passengers for the trains and it will give way for a good

236



[16 March, 2005] RAJYA SABHA

tourism through the Railways. | would also like to say that the facility of booking of tickets
through the cell phone was available last year and it has been extended to landline this
year. This will also be helpful for the commuters. At the ime of the presentation of the last
Budget, unemployed youth, Who had to come from their villages and towns to attend
the interviews at a free fare for the Central Govemment examinations, for them, this time, it has
been extended for the State Government examinations also. Definitely, the poor people,
who can't even manage to buy tickets and go for interviews, will be helped through this
step. Fifty per cent concession in the second-class fares to the farmers and mik
producers have been given. Definitely, Sir, this will be useful for the farming sector. Seventy-
five per cent concession in the second-class fares for rural Government school
students to attend educational tour has been sanctioned in this Budget. It will
definitely help the students to gain knowledge. Seventy-five per cent concession in the
second-class fares for girls of rural Government schools to attend national level
entrance examination has been granted in this Budget. This will also help the students.
| would also like to add that 46 new railway services have been announced in the country.
Twenty-seven new routes have been extended. | would also like to say that sanctioning of
PRS (Passenger Reservation System) in another 152 locations and proposal to cover over
a hundred district headquarters within next two years, will help in a big way. Sir, | would
now come to my State, Tamil Nadu. | would like to congratulate Shri Laiuji and the Minister
of State from our State, Shri Veluji for giving six new lines for Tamil Nadu. Especially, he has
given six extensions to Tamil Nadu and he has increased frequencies of two trains also. We
are very thankful to the hon. Minister and the Minister of State. | would also like to say that for
the State of Tamil Nadu, extension of gauge conversion from Kumbakonam to Villupuram
has to be done this year. The Ministry has to keep this in mind.

The electrification has reached only up to Villupuram. It has to be extended up to
Tutikorin. Mayiladudurai to Karaikudi gauge conversion is still pending and it has to be
sanctioned. In the same way, Karaikudi to Dindigul BG line has to be sanctioned. | would
also like to say that the work on Salem-Karur BG line has to be expedited fast. Si, a
survey for Sabarimalai-Dindigul BG line has already been conducted, and, the work has to
be started as early as possible.

While concluding, | would like to say that about the areas of food, cleanliness and
safety of the passengers, | am sure that in the coming
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days, the Ministry will concentrate on these issues and perform better for the people of
Tamil Nadu and for the country. | thank you very much for giving me the opportunity to
participate in this discussion.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. N.K. Premachandran,
you have eight minutes to speak....(Interruptions)....

SHRI NK PREMACHANDRAN (Kerala): Mr. Vice-Chairman, Sir, | thank you for giving me
the opportunity to participate in the discussion on Railway Budget. Sir, | am speaking in support
of the Railway Budget presented by the hon. Railway Minister as it reflects the aspirations
of the common people of this country. Sir, the UPA Govemment is also very specific about the
concept of 'growth with equity’. Once again, | take this opportunity to congratulate the hon.
Minister, and, the Ministry, as a whole, for having presented a better Budget taking into
consideration the common people especially.

Sir, in this discussion on Railway Budget, a new proposition has come as to whether a
separate Railway Budget is required for this country. Mr. Pramod Mahajan started this and
Mr. Gill also spoke on it. Sir, this is a new proposition as to whether a separate Budget is
required or not.

Sir, the intention of having a separate Budget is well elucidated in this House itself in the
discussion, and, | feel that their main complaint, their main allegation, is that the Railway is
not coming in tune with the reforms, and, therefore, the subsidies and other things should
come as part of the General Budget. Sir, | fully disagree with this proposition because the
Railways is not purely a commercial entity. It is having certain social obligations. |
would like to mention it as the social infrastructure. The Railway infrastructure is the
social infrastructure and it is also a means for the social integration of our country. Sir, per day
15 million passengers are using the Railways, 1.7 million employees are working in
this big establishment, and, the Railways has rail-track of 63,000 kilometres in the
country, therefore, such a big establishment, the world's biggest establishment,
should have a separate Budget, and, that should be mandatory also. Then only we will
be able to fulfil the social obligations and the social commitments for which | have a few
suggestions. Mr. Gill also spoke about the infrastructure of the Railways. Sir, my first
suggestion is that more budgetary support has to be given to the Railways in order to build up
the infrastructure. For activities like track renewal, new tracks', gauge conversion, Road-
over-Bridges, safety and all other measures, more financial assistance, budgetary support, has to
be given by the Govemment.
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My second pointis with respect to the physical and financial performance of the Railways. Sir,
| would appreciate and congratulate the Railways for its excellent performance, both in
terms of physical as well as financial, shown in the current financial year. The current year's
targeted growth of the passenger traffic is only three per cent. Sir, it is to be appreciated that
the passenger traffic growth has come to six per cent. How did it happen even without
enhancing the freight rate or the passenger fares?

That means the people who were using the road or the surface transport have now come to
the Railways. So, the passenger growth is an indication that the Railways can generate
resources without enhancing the rates. That is well proved in this Budget. There is a good
increase in freight traffic also. There is a good growth of 7.67 per cent. The total traffic receipt
itselfis a very, very good sign in this Budget.

In this annual Budget of 2005-06, we are anticipating a net traffic receipt of Rs. 4824 crores.
There is an increase in the gross traffic receipt also. This is also done without enhancing
the rates and without burdening the common people and also at a ime when there is an
unprecedented rise in the oil prices. An unprecedented rise in the prices of ail is there and
the common man is not being burdened and an expectation of more revenue generation is
also there. | do accept that an alarming situation is also there regarding ordinary working
expenses. Itis being enhanced. That has to be curtailed because it is seven per cent more than
the revised estimates of the current financial year. It means an excess of Rs. 400 crores is
being anticipated for the ordinary expenses. These expenses have to be curtailed.

Another point, which | would like to make, is this. It is surprising to hear some leamed
Members of this House asking as to why passenger charges arenot being raised and why
freight charges are not raised. A question has come to this House also. These reformers, the
most modem economic reformers and very experienced adminisirators, are of the view that
reforms means imposing additional burden upon the common people to generate revenue. If
that is the proposition, and if that is the aim of the reforms, then we totally disagree with it. This
can be done without enhancing the rates. Revenue generation can be done in so many
other ways.

Siir, | would like to make a suggestion here to boost the domestic tourism. If we are able to
boost the domestic tourism in our country, then the infrastructure of the Railways will be
used for the tourism purpose also. That way, we can generate revenue. In this Budget also, it
is very well said that for revenue generation, surplus land can be put to commercial utlisation.
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The Railway Land Development Authority can make use of so many other
suggestions. My suggestion is that this can be done without increasing or
enhancing the rate of passenger fares or freight and further new generation of
revenue can be found out. Regarding revenue generation, we are anticipating
63 per cent from the freight traffic; 28 per cent from the passenger traffic; and 9
per cent from the miscellaneous traffic receipts. Sir, here | appreciate the scientific
rationalisation of the goods and freight rates. An amount of Rs. 650 crores is being
expected from this. That has also to be taken into account.

Sir, regarding the Plan and the long-term vision...(Time-bell). Sir, 1 will
conclude. Regarding the Plan and the long-term vision, Sir, the development of
infrastructure is the need of the hour. There is no dispute about it. There is an
allegation, a contention, that the total Plan outlay is very less. | do admit it, but it
is Rs. 850 crores more than the current financial year, it is Rs. 850 crores in
excess of the current financial year. But Rs. 15,349 crores are not sufficient for
the infrastructure development. | also admit it. Once again, | would like to suggest
more Budgetary support for it.

For Integrated Railway Modernisation Plan spanning five years up to 2010,
there is an additional amount of investment of Rs. 24,000 crores within five
years. That has also to be appreciated. It should be done. This is the long-term
Plan....(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please, finish it now.

SHRI N.K. PREMACHANDRAN: The vision is also there. The vision is that the
Indian Railways should become the best railway system in the world. It is the
vision of the Prime Minister. If the Railway Minsitry moves in this direction, then
definitely we will be able to achieve the goal of the best railway system in the
world.

The second part of my speech is regarding my State. | would take this
opportunity to congratulate the hon. Railway Minsiter and the Minister of State
on promising so many things while replying to the debates in the Lok Sabha. In
the State of Kerala, there was an apprehension that it would be neglected.
Yesterday, the hon. Railway Minister clarified it. So many things have been
done. On behalf of the people of Kerala, | take this opportunity to thank the
Railway Ministry for rectifying and giving due importance to the State of
Kerala. Sir, | would also make one or two suggestions. Yesterday, he promised
one Bangalore Express, Bangalore
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to Cochin. That may be extended to Trivandrum. That is my suggestion and one
new line survey, that is, Annadipuram to Calicut, can be done. That would be
very beneficial because this is only 40 kilometres. That will be an alternate route
from Calicut to Shoranur. And the other thing is the Maveli Express and its
frequency. Now, it has been enhanced by one more day. Can it be made daily?
That would also be good. My suggestion is extension of Bangaiore-Cochin
Express to Trivandrum and making it daily. Sir, these are the main demands of
the Kerala State. So many people, who are Malyalis and residing in Mumbai, are
seeking some trains, trains from Mumbai to Trivandrum.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Your two minutes
are also over.

SHRI N.K. PREMACHANDARAN: Sir, regarding additional coaches, that is,
on the trains from Mumbai via Konkan Railway and additional coaches from
Vasai Road/Panvel on all Gujarat Trains to Kerala should be attached. These are
the simple suggestions. Once again, | take this opportunity to congratulate the
Ministry for having made a better and excellent Budget which is being
appreciated by ail sections of the society.

it IR 1S (SSHT): g=IdTa, SUAHIIE IS | A H3AT ST 7 310+ N Folc
H WRA B ¥l DI MGTH 1 Yd IFD] [A%a - Nl I B G901 Sl B | AEIS T,
H31 U1 ST 8 3 9 IR & Xl IoIC G oG8 TS A1 e 3T 7 F3a=1 &
S AT, ST ST < Y | $9 A goic 4 MMYTHIBROT BT a1 el Ts 8, HAIYCR DI
I HE! TS B, A |G I A1 el s o, e N MSH! DI 394 Pel T8l SiIsl AT 7 |
qe1 T & {3 2g [98R &6 919 H 31f¥e %< 814 & BIROT, A1 Xe H3AT il Bl
94 TTaHT &1 <97 118 o, IA1 & 81 < I | SUAWTee] Helad, A Xel
HAT ST 1 7 X Fore | 9 aga-ARI "Ivong Sl off | 4R a1 o yHIE JeTe St 7 89
=3I P TR ¥ fIRIR A A1 $1 8 | H 59 a7l B &Ie=(1 T8 aredl g | 59 aai
$ 1, Hact Uh-3 953l TR H DT €T MDA BT 18l § | HIed, T goIC |
HER el 73 ¥ 92 $ G ! BT gATH GRAEnah F Sie @) a1 wat off, freyg
H31 U8 BB gU AT g BT & b 37T T S BIYUNAT R fSharad= Tel g & |
IR 37T &7 | Sxd A1 GHT AT Bl AH-FART B U9 Y & g1 HY Iqererdr 9
319) e B9 T8l PR UTY § | STET A AT SUATe $R Bl a1 8, SUGHIEIE HeIad,
5000 oTd TEE! H 37t T Iferd eaTerd @ @rgwen W TEl 81 wal ¥ | HEed, A
X w1 St 7 1 goie | et A1 fF 225 T A fawari & forg 98 Hifeat s A
IR, TG YR b1 AT T D =T Bl
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ST, SHBT AT GaAT, J3T AIH el © | IR AT Xl H3il Sff 39 R H qe1 g, Al
3BT BT | ABIGY, TN PR &1 IRl 39 g9ic § &1 78 7, G & UM & 3R i &
SYEIAT & foTT Pael 1 HRIS 20 ARG BT FARAT BT T3 8, $HA oI & b YT 5arera 59
IR # et TR € 1....(F9d 31 €. A28, | |9 § & xa w41 off, S fera
qTex AT AR F J1H F U BT THRAT BT & BRAT A8 8, il {1 Hivad wa J e
ATEHT BT 91T el € | HBISd, H 39 IR H AR AP T8I o1 aredl § | 4 S gan &
o ThR A I8 Y goic AR {51 7471 8, U7 374 SGH! &7 g9l 8] § | Helqd, T8l 9@
YA 3TREVT B 91 & Al HRYER W, ST A Xl JAREV P AT P ST e 8, o 1t
A IET-AR YTd T U IAREV BT 81 & 3R S $9 qoic § FqT Bl T8 & a8
Pl 93T WU &b INRETV] BRI Wil 6 FILRAT P T & | A, 39 S BT 3MMH
JAMEHT §eIT AT HFYCY IT S A AREATT &1 BT Fhll & | AREIT BT D
GTe BT JMMARIHAT & MR 59 IR H el AATTd B 3Mf® &1 S B SMIeUH 2 | HEIG,
g AR A1t BT o, AT T 3 e T € | gafery # 37 arat ol e i |
TET HEAT ATEAT | TR 18T 1 AT 914 Ba! 8, SH! W H S Tel argdr | § Had b 91
3fIR T ATET § 3R SHP dT1a 37T Tl B QI-<H1 a1l Heb YY1 ached FHIG BHadT |
H SIRIY DR g [ 317y ©T 7 Fo11Y, AT 31 T < |

HEGH, T UF a1 MMIF AT T Thel TSI & IR H I@HT 18 § | 3TST AIR_T
T ST 2 5 390 21 H RISFIRY U A9 a1 9T 8 SR # Fwera § & S wet a1
THT R fohe) & € Y 98 Wl Whel SSIoT A 8, WXd SIS H 8 | 39 Yol goie H 34
AR ¥ HIg Al GO AT Bis H FIR TEl DI S | ARG XA HAT S A H SR AT
b Ye1d # RTaw SUHRO B MY AN B 8, SHh! WRIGRT 3ATT WAfFdhdT & MR R
T Thel SIS W AT Yol SS¥c] W BRATU, Tl AfereT 3resT B | 5990 B SS&lol
P, T Whel TSI Bl TTdT e iR IRISR) &t 9T &1 W FAEET H-
TETIAT BT | H TE) A8 BT b el s IoT 3R T Whel S8 Bl Wil &
IMYR IR BTH YT HRIAT ST a1 39 370! gerar At fiei T iR 39¢ gRI a9 <o § o1
I TS FHARIT IRIONTRY 61 7, SHBT FH1E bt | 9 Aoheran frerd |

JuRrTeaet (411 A arTSifadn) : 99 81 AT AT |

) X5 A1S: WX, AU T Bl &l G BRAl 5 | &1 T 3R I |

IuUTEHE: MY fIgdHR F31 St &1 491 <INV | MUhT 993 Sled &1 e o iR
I Uig e w1 I of o 2 1
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X HAY (57 AT I : AR, A AN, AT b AN e dlefl ©, WY PR 8, AR
9 39 IR a9 31T & 1 UIS IR =el SIK € | §91 I8 A8y, WRBR B a1
A1 MY 3R WTell YU HR BT BT Al T8l BT A2y | TR B 5l T 6,
ST & AT S IR dleld ©, <l R Y @ e &1 ST &

2} Y5 A1S: AR, §F IS T8l 8N | ...(JqEH)....

7t STe] T1E: TR, $9S oY DI Fawen HRY |

) X5 16 : B ITI,IR |...(FaUH)...

) AT TRITE: &1, A SIh © | ATIHT DI B1H BR < | ...(JGH)....

IuATEIE (7 GAIY arTsifadn): SRaT, $Hd <! ard |l Sff el dlekd, 3T
G SHTIHT HTH BT ST |

SHRI SURENDRA LATH: Sir, | draw your attention to the fact that a House
Committee, consisting of Members of all parties, had met the Raiway Minister and the
hon. Prime Minister and put forward their demands and also requested for special attention to be
given fo the State of Orissa. But | regret to inform the House that the Railway Minister
has not considered any of those demands.

Sir, Orissa has vast mineral resources. It has huge potential.

SusrTeget (+ff A arTeifean): 3y Wi difery, smaet @t @l | Rl 7
iy, ST FHI TE 2 1T M My Tgd I A gH 2 |

Y R A1S: T, TS a1 § 379 &1 | A= Ireal g |

Syawiensd (o AW qreifean): T8 v dRe g IRETe Ue
IRTT....(FagM)....

A Y5 16 : =, 31 A 4 G BR @M I ....(JAIH).... 39 3R i B 7
qag fearg |

Syquted (s A IrTeifean): T&, fBh &1 7€ faan oy Rers <@ i,
VT A7 ey b ruep! 18T fa | 3! ey uTeT egH fea g |

SHRI SURENDRA LATH: Sir, the criteria fixed by the Ministry of Raiways in this regard are
the area of the State, its population and the completion of existing projects. | request the
Government to include two more parameters in this: (i) if the State's route kilometre per
thousand KMs is less than the national average and, (ii) its proportion to the revenue generated
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for the Railways. | want to draw your attention, as my colleague, Shri Mahapatra has
done, to the fact that the State of Orissa has the smallest railway network in the country. As
against the national average of 19.11 thousand route KMs, Orissa has only 15.03. This
fact should be kept in mind while taking any decision. Then, | want to draw your attention to
the ongoing projects which have either not been considered in this Budget, or, have been
given very less amounts. One of these ongoing projects is the Lanjigarh-Junagarh project,
the estimated cost of which is Rs. 119.29 crores. This year, only Rs. 8 crores have been
given, the second one is the Haridaspur-Paradeep project. This is very essential. Port
activities have to be augmented in the State so as to help its industrial development. Sir, under
the leadership of Shri Naveen Patnaik, Chief Minister, an MoU has been signed for projects
worth one lakh crores of rupees. It is meant for development of railway infrastructure. Now,
ports are an essential part of it. So, | want to mention that the Haridsapur-Paradeep project
should be given high priority. Only Rs. 20 crores have been given. Sir, it will take a very long
time for completion of this project. The third one is the Khurda Road-Bolangir project. The
project connects the whole KBK area, which is the most backward area. Last year, only
Rs. 15.38 crores had been given. This year, it has been reduced to Rs. 10 crores only. Its
estimated cost is Rs. 700 crores. What | mean to say is, adequate funds are not being
given for early completion of these projects.

Again, Sir, | would like to submit something about the new projects. | am sorry to
inform the House that not a single new project has been announced in this year's
Railway Budget for the State of Orissa.

JuRrTeger (<11 A arTeifadn): 9, 81 1T, Bl AT |

SHRI SURENDRALATH: Sir, there is a project called Bargarh-Naupara via Padampur.
This project is in the backward area of the State and connected with the KBK districts.
The survey work of this project has already been completed. | request the Railway Minister
to give the utmost priority to this project for the development of the backward areas of the
KBK districts, which is also a priority of the Central Government.

SuquTege (3 AW IETSIEAT): 319 37 fhv | 2wt # 9 o1, ST ¥ sTahw
319 3T S ST ITE |

SHRI SURENDRA LATH: Sir, in this year's Rail Budget, the Railway Minister has
announced 46 new trains. Out of which, Orissa has got only one train. (Interruptions)
sir, | request...
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THE VICE-CHAIRMAN: Would you allow me to run the House or would you run
the House? This is not fair. Instead of two minutes, | have given him 10 minutes.
TEI-TET, 319 93 W1gY I....(FaUM). ..

SHRI SURENDRALATH: Sir, one minute, please. (Interruptions)

JuaHTee (5 AN RETSIfEAT): 7 A1S S, 31d HUAT MY 48 S1-Y, AT ISl &
fTU el iR AR g™ &l a1d X | ... (JagM). ..

SHRI S.S. AHLUWALIA (Jharkhand): He is talking about Orissa.
(Interruptions)

THE VICE-CHAIRMAN: He is not talking about Orissa. (Interruptions) | am
hearing what he is talking. He is not talking about Orissa. (Interruptions)

SHRI SURENDRA LATH: Sir, | am concluding. Sir, as far as Rajdhani Express
is concerned, | request the hon. Minister to introduce a Rajdhani Express once a
week through Talcher, Sambalpur, Jharsuguda, Belpahar route. That is the route of
the Hirakud Express which is the shortest route from Puri to New Delhi. Sir, there is
a need to have a train from Titilagarh to Bhubaneswar via Sambalpur, Talcher so
that it can connect the peopie of this area to the State Capital.

Sir, | have to make one more request to the Railway Minister. The Sampark
Kranti Express may be routed through Talcher, Sambalpur, Titilagarh, Raipur
to New Delhi. If it is done, then, it would cater to the maximum area of Orissa
and a large population of Orissa can be benefited by it.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, Shrimati Jamana
Devi Barupal. You have got 10 minutes. (Interruptions)

i} el STHAT St IEITARTSIRY) : TR, 319 TER Faw| W ) &1 o o, fomedt
Afge &1 9 dief &A1 1Y | ...(@em). .

SuuTeae : ifery, Sifery |

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please sit down. Nothing
will go on record. (Interruptions). Whatever he is saying will not go on record. You
cannot speak like this. (Interruptions).

SHRI S.S. AHLUWALIA: Sir, please give him one more minute. Let him
conclude. (Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Let me run the House.
| know what he is doing. (Interruptions)
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SHRI S.S. AHLUWALIA: Sir, let him conclude. He will conclude in one minute.

JurTeae (<f1 A qrTSIfaan) : ST SHAT <d1 aRedTe, 3179 dIfely |

ST ST St ITRUTE: TSRV IURHIEE Sff , H 87 ] IS IS4 Si &b N
FOIC 2005 P BIGD @RI BRA G | ...(FIEH)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | specially allowed him for
two minutes. Then, he has taken 10 minutes, and you people are disturbing. (Interruptions)
I have already called Shrimati Jamuna Devi Barupal to speak. (Interruptions) Nothing will go on
record. Please let me run the House; let me do my duty. (Interryptions)

ot 7.0, IEGARIN(RES): 51 T8 W dleiil, I8l arest ol 3R a8 Raprs #
ST, fag ST A= 4 FIet SQ, a8 Repls ¥ 781 ST, I8 el bl A & ?

7t el STHAT St TRAUTCA(RTSIRRI ) : 3Td PHUAT AT §H i IR | 89 a1 B 01
U UPR I PIS TSaS] e DR, 31T YA FT P ¢ |

IqquTHd (3 WAy qUTSISAT): MY drefddl I3 I...(@@e™)...Nothing doing.
Shrimati Jamana Devi Barupal.

S ST @t aTEUTE: 39 Y doic A 9ad O 9 @R @ e} © |
.(FIT).... T AT PRI TSTAT 1T 8 37”7 B AT WTST I3 1T AT 2 | S A AT T
TRIE AR BT AT PR H Agordd 41 | I8 Xl oI 954 8] Gue W11 & | X
SRE]TS ¥ 8 I A1 [I6s gU URARI B (HAT & | I8 goie are a9 H fo<i 7 Hifid
IUATSIT BT AT 2 | 371 T S 5T Arefed & 1 d MR § AFR HR S 6 | -..(FFEH).....

JuquTene (57 AT TRISIAT) : 314 AT G Al el Bl dlef 781 < I8 8, 9o dle
R |

St ST 3@ qreure: dfe B osEd ol A T8 gMr ARy wife
+..(HTEIT)....

Y TH.T9. IEaTern: 98 3T |

#} Wl STHAT S qRAYTE: TS aTerdT Sff, RIT 39 UHR d19 H JIeT1 ATID] 2N
AT E ? 31T HYIT Y &MY | ... (FIETH)....

246



[16 March, 2005] RAJYASABHA
1} T, Q1. SEaTordT: 3179 A1 TR § MR 9 & |

ot gl STHAT 2 IRRUT: ST BT, BEF R 3T § R § 9rR, ! g9 '8 0
AT A1 T8T$ B AR T FTa1 B 5 & 1 I8P IR 3 1 89 die 4 el gl
[

IurHTEIE (A1 A rTSIfen) : Ul AT dieted! XV |

i} A ST 3t qRAYTET: <ffh 89 SO Al A el 841 A2y Jifh a1 4
SR ST Dt AT BT B BT /T ST B | N HA1 ST 7 Do el Al DI Il
IR B BT YT Bl 2, AT aut | Al SR B 5T gRadd S AR &, dis
ST H 98l DI, FHTR A el TP Bl del Wl ook Tel (a1 77 &, T PR
DI ST BT ATST-¥ R 88 & | I8 Vol oS 9gd [ &, 150 99 qRT &, T8 R &
S @1 R Yol A8 € 3R I8 51 ) 1 Ul ¥ | H IR ATt 9§ $9F Ty *IRE 9N
& E 3R WX A Ugd & \iaal & gR1 W 39 forg e forar 1 enft 9 a8 X
H Sff 3 3R T, QfeT fiemR B 3 AT B S et & ¥ 1 7 T, Yol Bt
B TR Il &1 T ST 1 PO FHRAT 8 81 Sl | S 188 &3 D1 DIg AT G
TR AT 7 3R ¥l BIedh 41 2, A1 SHB! ¢ B Il 8 3R I FRTeT S aros alten
TSl § | 3fEnfie efe § ff fiemR aui § dfRrd @1 € | fHrR H Ue Yad 9he KT
P ST H g1 o, <ifpT oSl I ST YU A T2 81 IR | ...([auT). .. 319 g9
M | ...(FAYF)....TP IR Y H3) W 47} o1t 981g% e St bmR 9gr o, 79
IBI Neld gHTd B GR-YR TAT B &l | 379 ATAIPR b SR S AR PRA
T TeTAT WY &1 o1, AT JIHAN 9 919 T © f TR et 981gR 2wt Sft &
R 3R I8 3N 35T T YRT el Gl | #_T Xl HA1 St F R & % o fidrv
XEd P W &G S B PUT I, AN XA & Fd5,3 & HA-Yol IR 81 Gl © |
A Nl AT B ISR AT BRIAT ST Fhal & |

PR Heel IRI IRP A AHE &3 2, I§ Wb A T gafT &3 & | I8 R
AT & STaTH1 BT ¥ §IRT SMARMA Y&d1 8 | FRATS F SRR & 49 I8 Biel-3l,
BICI VA AT Bl sl dTSiIol H URARTT B & forq qd Yot #3187 fiefer gaR it
MR T off, §HS ITasa W1 F&1 I IRac BT B1H G181 g |

AR Vel #H3A1 Sff 71 379 Vel doic § UG A, Wioarell T g el oS ST
& oY d PRI BT 39 oI | YIaeT (Ha1 8, $9S (oY 3119 q61g & UTd 2 | dfehd I8
BT TERT &, ST b WTSATe I S IATId AP Bl A S SIIST T8 ST, T
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TP I AR & | Riifh SURRD ART & AT | & g R Ay &3 & i afra
&, 519 W SR UfTeH! TSI G912, T9 W 59 &5 & JoIe H HI] BH1 3718 & | Xerd gRT
ST B9 3b IR HRATY ST &, STb] oaR Pl B LI qb YA el Herd 81 H Xat 31
ST 9 BIfad JTRIY el § b SuRieh |l fawal o1 e a3 g dieR &1 ST ot
ARSI BT FHETT B gY, BH Pt B | N HAT Sfl, W8 &3] H N A1l b
JITAYT & aTell JATETE] BI, AN DI e 91 P fereaiid &l A= F SFaedd il 2R
BIAT §, S99 W A1S! G A BT FaRem X | (... 9T DI €. 0 B TIE W
Iu1 9 BIC-BIC AI-U, HIST-THH, YT 2+ aTel, ICTdl SITHR 31T & , ] Wi
RIS A T HR & ITD! Al Falred X | § J8i W S 77 Bl Al Ieeig b, RT7eh
foTq aTIRefor BT ra=e A1 2, ifeh o~ YRT AR 81 S 2 |

PUT BRP ISR & A 9 ARN BT AT back log b GRT B SHR D! S&RY[eT
BT FATET BN | H 0] IR-IR I ARG BN MR H STaT 9 T8l 7, 3117 9
RIS & ? . ...(HGEH)....

Yt w3t (7 e e - o e e R g
it 7 STHe St areTer: R A € e T € e <9 8 1 3y 1 aga fasht
& 1 | ofd # H RRrmfdy wrq Hiwy @) aroft 3 wrg wgeht i
T 4 I SR g, 7 o Bl 3, H A1 I8 91, b SiepR areis aaras b,
FRA U

1 & § SR NeTEAT o1 AT (g oft &R sfiwcht /s wieh S &1 a=iare
BTl fop I ST =¥ 3109 gofe H UERd), T 3R SR 67 £ 6T § | 9P 1A -
AT H QR A BT, AYBIRAT BT 3R ATIDT &=yATE BN g b I 1 dler BT AP
e

it 7 HHAT ATER(BTIIG ) : AT ST ABIGd, § MMUD A A e
A St BT ¥ gore & forg qems <<ft § | IR $9 goie H X 15 BTG B Ud 954
Bl ST J1T DI -7 R 5-Sched TN Dl BRERT & dTPhR BIAIG Bl SR
{ WY SIS &A1 2 | 39 FATdT BRI I8 & [AAYR STl =TT H Neld Wl
IS ST Glel ST &g F I3 $ HAIEIH I AT TAT IHd 1S Pl s IR FaGT IR
! g | BRIAIG 157 H SR WER 579 A VeAd BT el G a1 8, T A 50D
HEl 3R 9¢ TR & | I§ W Wl PRI ol | WIHR SRISFIRT Bl $B1H fHel T |
BTG H e gR STeT Nefd ®1 qaifirds 51 JfTd Rl & afdh Siel ety

T & q1e 41 AT JaErsdi b wrTel | I8 srdd ol gan ¢ | I8l
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TR AT DI I P 7T BB AFhd HR1 TSl & | 3T S0 IRl b I
ST BRI DI FARAT Bl ST | $HEB 7A@l F IR JIIeg Sl Fafifia I3 & forg
AP T, d 39 PR Bt

HYR YFAIE Bl G, g fofds TaRadd dl foeufd I dern 91g | raws,
3FRGED, IATYR G STIYR VI BT BT ¢RI 91T | YR, IRFTE, HRAT TS W
A ST DI BT IGRIT S | AR F UrgRIS & dIS1 Iei arell dAldhdl o BT W]
TSIIT 1Y | fBRIY & -1 S Bl IR B B SMY | S ¥t a1t & fog
Gfaemg IRt Sy | 9 ReHl W uid BT Glaen Iuae HRT1s oY | BNTe &
PT WIFI W I8 IS TR AT e Y= g8Tel $I AV | ARife 81 81 IoefRT G
SCUIE B T3 I 3G el ATAT JRIGK T8l I8 AT | 9 5 SSTRYl, ARUNS,
T gferd & A1er WY T DI AT BT AT | BTG b GRERTS &5 TSI 3R
TR Rorer onfeardt gt 2, ¥8 W Yo @t B1g gher 78 € | 39 <9 et o
afTfearfl ST 1 [Tt 9 it & oIy i ux Nerd g faw & forg gt avre 4
| fFY ST &1 HTaer foha STy | g=gas |

SHRI DWIJENDRA NATH SHARMAH (Assam): Sir, | rise to support the
Railway Budget presented by the hon. Railway Minister. Sir, the Budget is basically a
progressive and people-oriented Budget because there is no hike in passenger fares
and freight charges. On the other hand, the Railway Minister has given a lot of
concessions to the rural poor, unemployed youth and needy people.
Concessions for unemployed youth seeking jobs in Central Government
departments, milk producers, school students, rural girl stdudents are welcome
measures taken by the Railway Minister in the Budget. But these concessions
should go to all parts of the country in all the areas because there are lot of
places, which are very backward economically and infrastructurally even today.
Particularly, the Railway Minister has announced a lot of new trains.

[MR. DEPUTY CHAIRMAN, in the Chair]

He has announced so many new trains. But if we look at Assam and North-
Eastern Region, only one daily local train from Guwahati to New Bongaigaon
has been given and extension of New Delhi-Dibrugarh Rajdhani train has been made
from tri-weekly to daily.

Sir, the Railway Minister has also announced a lot of modernisation
programmes in the Budget. But you will be surprised that Assam does not have an
electrified Railway line even today. The people of Assam have not
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used an electric train even now. So surely, there is scarcity of electricity in Assam and
North-Eastem Regions, but, | believe that within four years, the way electric projects are
coming, hydro-electric projects are coming in the North-Eastem Regions, there will be
surplus electricity in the North- Eastern Region and as such, the Railway Minister can
take up electrification of railway line in Assam and North-Eastem Region. Sir, regarding
doubling of lines, so many Members have spoken. One of my colleagues from Assam has
mentioned about doubling of lines. The Railway lines which were running since British days in
so many places in Assam and North-Eastemn Regions are still continuing even now and
doubling of lines from NJP to Tinsukia has become very important looking into the
demand of the people of Assam and North-Eastem Regions. | urge upon the hon: Minister to
take up doubling of Railway line from NGP to Tinsukia. Sir, | would like to,thank hon. Minister for
declaring Kumarghat-Agartala and Jiribarriimphal (New Line) and Lumding Silchar-
Jirbam Gauge Conversion Project as a National Project and as a time bound project. But
Sir, already work of Lumding-Silchar project has been delayed very much and | thank the hon.
Railway Minister for making it a ime bound programme Sir, my hon. Colleague has already
said what Assam needs today from Railways. But one thing | must say regarding the
recruitment policy of Raiways. The Budget has not given any clear indication on the
recruitment policy. You will be aware that there were a lot of troubles in the last few
years on the recruitment policy of the Railways, particularly in Assam and we had faced a lot
of troubles. Sir in the North-East Frontier Railway, we have about 3,397 kms of raiway line.
Out of which, 2529 kms fall in Assam and that is 64.33 per cent. In respect of this 64.33 per
cent, in C and D categories of Railway employees, we have only 16.97 per cent from local
people of Assam and North-Eastem Regions. So there is a feeling of deprivation all the
time in Assam and North-Eastern Regions and they have been deprived in Railway
recruitment, they have been deprived in Railway development activiies which have not
been given to them. So, | demand — it is an old demand — that recruitment in the C
and D categories of employees of Raiways should be made from the local people
and 100 per cent should be reserved for local people of Assam and North- Eastem Regions.

Sir, there is another problem. A scheme has been announced in this year's Budget for
wagon availability. The rainfall in Assam and North-Eastem region starts in the month of
April and continues till August. We have to stop our construction work partially from the month
of April. As has
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been mentioned by my colleague, we also have to stop our construction work
even due to security reasons. As there is international borer, there is a lot of
military construction activity going on. We have been getting complaints that
wagons are not being made available for transporting construction material like
steel, cement, etc. Then, essential commodities have to come from various
places of the country and wagon scarcity is always there. So, we are
demanding that special express goods train should be started to carry the
essential commodities to Assam and to the other North-Eastern States. There are
also other trains which required to be started. There is an urgent need for
enhancing the allocation for Bogibul project. It is a mega project. But, only Rs. 12
crores has been allocated in the year's Bduget. If you give only Rs. 12 crores, it
takes years to complete this project on the river Brahmaputra. Hence, | requst
the hon. Minister to increase the allocation for Bogibul project.

Sir, gauge conversion of Rangia-Rangupara-Morkokchulung line is also
important but it has not been included in this year's Budget. So, | request the hon.
Minister to take up this work as well. There is a need for restoration of Fakiragram-
Dhubri route which was closed in 2002. It should be restarted without any further
delay. Then, Sir, New Moinaguri-Jogighopa railway project is another important
project. The funds allocated for this project is also very meagre. It should be
increased. There is also need to run an overnight express train from Guwahati
to Kolkata and another express train from Guwahati to Bangalore and another
train from Guwahati to Chennai. It is also essential because our people go to
Chennai for treatment all the time and a lot of students are studying in Bangalore. If
you start this train, they all will be benefited.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI DWIJENDRANATH SHARMAH: Sir, even today, hundreds of people from
Assam are staging a demonstration at Jantar Mantar demanding for proper
functioning of Rangia Railway Division.

Sir, another problem | wish to bring to your notice is that a coach factory should
be established in Assam. It is an old demand. We are demanding for a coach
factory since there is no industry in Assam. | would like to mention that...

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI DWIJENDRANATH SHARMAH: | am finishing in one minute. Sir, during
our hon. Prime Minister, Shri Rajiv Gandhi's time, it was assured
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that a coach factory would be started in Bongaigaon since infrastructure is
available there. That has not been started. And, the railway divisions of Rangia
has also been delayed so much. Hence, | request the hon. Minister to immediately
take up the work on coach factory and the railway division work on priority and

promptly.

With these words, | support the Railway Budget for 2005-06 presented by Shri
Lalu Prasadji. Thank you.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, | rise to support the
Railway Bduget presented by the hon. Railway Minister for 2005-06. We, as a
constituent of the UPA, gave ourselves the National Common Minimum
Programme which provides the highest priority to the development and expansion of
physical infrastructure. Sir, the Indian Railways constitute core of our infrastructure.
Public investment for its modernisation, track renewal and safety has
substantially been increased. We have also promised, through the NCMP, that
the railway reforms would be pursued. If you look at the previous Railway Budget
and the present Railway Bduget, presented by Shri Lalu Prasadji, you will find a
growth rate of 6 per cent. The total earnings till the end of 2004, were Rs. 33,900
crores i.e., an 83 per cent growth when compared to the last year's
performance which stands at 4.1 percent.

A growth of 7.67 per cent has also been recorded on the freight front. The
proof of a pudding is in eating. This is sufficient to show that these two Railway
Budgets are people-friendly Budgets. When | participated in the discussion on the
Demands for Grants for the Railways on 13th December, 2004,1 had requested the
hon. Railway Minister to take steps to link the Velacheri MRTS railway station,
Chennai, with the Padi, near Anna Nagar, Station so that a circular railway is
formulated in Chennai to ease the road traffic which is creating great problems.
The State Government is not constructing any flyover. The last flyover was built in
prior to 2001. Therefore, | had made that demand. And, the hon. Minister had
responded to me. | am very thankful to him. In his letter, dated 8th February,
2005 the hon. Minister, Shri R. Velu, has stated that the proposal for extension
of the MRTS from Velachery to Mt. St. Thomas is under consideration. | would
like to request the hon. Minister to conduct a survey at the earliest and speed
up the project. | would also like to request the hon. Minister to provide
sufficient parking space at the MRTS stations. The new MRTS stations are, of
course, coming in a very big way with modem infrastructure and outlock. Therefore,
sufficient parking space must be provided at the
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MRTS stations. In December, 2004,1 had also made a request to the hon. Minister
for establishing hotspot wireless internet facilities at the railway stations. | am
thankful to the hon. Minister that he has responded on this matter also. In his
letter, dated 28th February, 2005 he has stated that, to start with, the Railtel
Corporation India Ltd., a public sector undertaking of the Indian Railways, is in
the process of setting up cyber cafes at sixty important stations in the phase |,
and subsequently they would be covering 220 more stations. (Time-bell) Sir, | would
like to request the hon. Minister that these cyber cafes, apart from internet facility,
should have the modern facilities. There should also be mobile-charging facilities
at all the major railway stations in the retiring rooms, etc.

Sir, Tamil Nadu has the seventh longest route kilometres in this country, the
highest being in the State of UR The Tamil Nadu has only 4,184 kilometres of
route, which is the seventh longest route. But still Tamil Nadu has the highest
metre gauge route. So, the gauge conversion should be taken up speedily. The
Southern Railway is providing the highest earning to the Indian Railways. So, some
more facilities are to be provided there. For example, the Madurai-Chennai route
should be doubled at the earliest, as the Meenakshi Temple attracts a large number
of pilgrims. (Interruptions)

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI R. SHUNMUGASUNDARAM: Sir, just one more point. Then, doubling
process of the Madurai-Madras sector should also be accelerated.

Sir, | thank the hon. Minister for converting the Chennai-New Delhi track into a
speed track with a speed of 150 km/hr. by 2010. The Sampuma Kranti
Express, which runs between Madurai and New Delhi, starts at 2300 hrs.,
which is very, very late hour. It should be started a little bit earlier, at least, two
hours earlier. Also, the frequency, which is twice a week, must be increased, at
least, to six days a week.

The work for the proposed Chennai-Pondicherry line, which is via
Mahaballipuram, as discussed earlier, should also be started at the earliest

Sir, | am thankful that the Chennai-Bangalore Shatabadi Express has been
provided. But we should think on the lines of TAG, which is a bullet train, because
these two cities are major IT hubs of this country.

With these words, | thank you, Mr. Deputy Chairman, Sir.

7 ST|UTTfE: HUTA WRAR ST, 39 1Y, 319 99 3 e & |
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SHRI B.S. GNANADESIKAN (Tamil Nadu): The last speaker is
always having this problem.

MR. DEPUTY CHAIRMAN: You speak in English. Why are you
encouraging people to speak in Tamil?

SHRI B.S. GNANADESIKAN (Tamil Nadu): Thank you, Deputy
Chairman, Sir, | congratulate the UPA Government headed by Dr.
Manmohan Singhiji, and also the Railway Minister, Shri Laluji assisted
by Shri Veluji for having presented a passernger-friendly Budget. In
other words, | hail Laluji as a dynamic Railway Minister. He has presented
a wonderful Budget for the nation. Sir, my leader, Soniaji, promised in
ihe last parliamentary elections that if this Government is voted to
power, we will take care of the poor people, the rural poor, the under-
privileged and also the have-nots. This Budget reflects the ambitions
and aspirations of these rural people, under-privileged people and the
poor people of this country. Therefore, | thank the Railway Minister for
having converted the wishes and ambitions of my leader, Soniaji, into a
beautiful Budget, which he has presented. Sir, we are delighted that
under the dynamic leadership of our Railway Minister,
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Laluji, on the freight front, there is a growth of 7.67 per cent over last year. This
increase is remarkable because, for several years, the Railways' share in this
front was reducing. The passenger traffic has also been increased to 6 per cent
and the growth rate in the earning is 8.3 per cent. Again, our special greetings to
our dynamic Railway Minister.

Sir, as far as the vacant lands of the Railways are concerned, the Railway Minister
has said that they are going to utilise the same for the development of
infrastructure, railway hotels, etc. There are hundreds of acres of vacant land,
which are unutilised commercially till date. There are several heactares of land,
which have been encroached upon. All this land has to be put to use by involving
the private sector people so that, commercially, Railway will also have a better
earning. Railway stations should be modernised and passenger amenities can
also be increased.

Sir, in the last year's Budget, | gave several suggestions but they were not
implemented till date. | requested that the digital display must be made
showing the railway station's name so that whenever the train stops in a station, its
name can be seen. During night hours, it is very difficult for passengers to find out
in which station the train is stopping. Therefore, digital display must be there. All
compartments must be inter-connected with intercom facility. The upper portion
of the compartment must be enabled to open so that in case of accident, the
rescue operation can be easily carried out. lllumination of the reservation
charts in reserved compartments is a must because in the night hours it is very
difficult to see the names.

Sir, | insisted in several meeting of MPs and also in my speech on the last
Budget that there is a lot of metre-gauge track unutilised, don't remove them,
instead have a mixed-gauge track to which the General Manager, Southern
Railway, has responded stating that they are studying the feasibility of it from
Dindigul to Madurai. | request the hon. Minister to see whether mixed-gauge can
be tried in the Indian Railways.

Similarly, as far as gauge-doubling is concerned, it is difficult to have double-
line track everywhere. Therefore, from Chennai to Kanyakumari, in ten places, if we
have gauge-doubling, another four trains can be run. Therefore, the gauge-
doubling for ten kilometres in 400 kilometres will save the Railways' cost as well
as increase the number of trains, that can also be considered. Sir, the Railway
have taken a decision to abolish the first-class non-AC coaches in all the trains. |
request the Railway Minister to review that policy because there are passenger
suffering from asthma, sinusitis and old-age people who are able to travel only in
the first-class
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non-AC coaches, and not in the AC sleeper coaches. Therefore, through you, |
request the hon. Minister to review this decision and introduce manufacturing
of first-class non-AC coaches with modified form and, if necessary, increase the
sitting capacity. Sir, Villupuram to Madurai, the electrification of the track should
be done. Sir, I will conclude. Similarly, Dindigul station must be upgraded with more
passenger amenities. Dindigul Chamber of Commerce are doning a lot of public
works. Therefore, their help can be solicited for improving the infrastructure at the
Dindigul railway station and also Dindigul-Polachi-Coimbatore conversion of BG line
is long-pending and Dindigul-Sabarimala is a repeated demand of the MPs from
the southern districts of Tamil Nadu. Survey, in this regard, has been
completed three years back and it is pending in the Railway Board. | request
the Railway Minister that the Sabarimala route should be declared, at least, in the
next Budget so that | can congratulate him with more zeal and enthusiasm. Sir, in
Tamil Nadu, only extension of services has been granted. | would like to say
only one thing and conclude. Sir, sky-bus metro is a modified and safer rail-
based system, which can be used as an underground metro as well. The sky-bus
metro, has to be implemented in all metros as well. The sky-bus metro, has to be
implemented in all metros. There is a need to legislate the Sky-bus Metro Act. | am
told that several individual promoters had collaboration with foreign companies to
run high-speed bullet trains. A number of individual corporate houses have entered
into collaboration. | request the Railway Minister to encourage the Ministry to take
effective steps to initiate the necessary process in this regard.Sir, one of the hon.
Members suggested that we should have a Medical Officer in every train. In the
last Budget | suggested that in the long-distance trains, there should be a
medical compartment which should also have a library. Like educational cess,
which the Finance Minister has imposed, there can be a medical cess of, say
Re. 1 or Rs. 1.50 in all trains, so that the Medical Officer can also be employed in
all trains to help in the times of urgent need. Sir, | request again to consider
Tamil Nadu and have a double track from Chennai to Kanyakumari and also
extend the MTRS from Velacheri to Anna Nagar, which my hon. friend, Shri
Shunmugasundaram has asked because we are allies now. | have joined them
in requesting that extension of MRTS has to be done. Thank you, Sir.

7t .79, IIoTaT (919 1R B ) : TR SfT, M9 31 ¥ofd goic a9 2005-06
R I ST 999 &1 2, 396 foy H o] g=ga1e <a1 § | H goic § G99 dle &
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BT ST Y3 BT ARG U8l of ST | 89 Fe S & [ o7 AR HLHR 4 Uod dwg-ad!
AT A P 2 3R 319 AfAT- AR g8f IR BT YR X6 & | ! aors A 59 -
HHR | 1 gRTH &, d -9 SI1eT 81 ST %8 & | § #1301 St A I8 der
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forg @1 ff T ¢ % 72 &) T | TR S 7 SN T o FHAN ST | U VeI Bl
o Trer off, a8 WY 45 PR &l TR € SR ST TN 8 H had U IR STl § | ART
AT HAT ST A 8 3R & o ST IS ¢ 8, S R [T ST, Fiifh gHIN S H
AT IO <1 BT 95 g1 RIS &, S8l IR U ATl § HH A HH 60-70 ARG SR AT
i Sl P ST PR P oY AT & | §1 TPR G161 SR BT ) AR ST -HIHR H T
T ¥erel 8 ST8l 8 YN <97 3 SgI SR b fofQ AT & | SAfeY ART JgRIY € fob wrotemi
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PR & g AT HA S SRy B | WRied, 99 e g SR aifhR &t
JTIRT gaTT, ST U oeR ¥ Raraaie &R fRarasie | oW ¢ ol off | 396 915
9 fegwI SR UG PT deaRT galT, g8 o d& 8l TR 3R R 1970 3 SaRT o=y #
S O ST BT B b1 AT | ifh a87 IR T2 BI ST BTeld 1970 # off, 31T oft 3= 1 =7
Bl BTeTd 8, SD! o} W & <1 A1RY | 39 AfIRD H I8 Wi He1 =g b 1926
Yod &1 <1 ffasat i 8,98 fBRISTR a1 o1 | 3t Y Yed &1 fSfasar siffe|
ORISR &1 2 | X, 51 31d HTHR H o7 o1 T2 2, H gR) well ReR, TIEIN IRHR Bl
IS BT ATE §, FIRTTeR A1efrer it &1 3R YTqd Hemrrizi sred St &1, e ek
H XA AT AN BT B Y 6T | 390 IR # v a1d SR wEar argn g f o
IYAYR Yol TS AT b Tel 3 AR TS 8 | IH! 3741 b ATy 81 fopar a1 8 |
AT 2 S A SRy S $ SR & SUHYR ST Veld g 7, Pl Y AT oMY |
R, ST 7 e 5 47 F ugel RigTerale F SR o ATl ot | 37d SR | urdRREYRT
dedld, T+ 9gd SUTaT Sfthd §- ST I S 98 | Al o Fordl Y 2, 97 & S |
RO RIEEYRT H U Al o Y0 B! A1V | 3(d H H U IR R Ioc BT qHT dral §
3R AT TIdTE BHRAT g [ 3T GeI Flef! BT FH7 3T |
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sft faora 9. gst (AR : g=dTe IUHTART Aeled, WAy § A Xe #3A1 Sft
BT YIS <1 g [b 811 g1 IR 39 G H U URIBTRI® goIe Ue1 fHaT & | I8 a9ie,
TG 7 e ATST 967 & 31K 7 81 A1 WISl 961 2 , 3P dracie Hl ¥ Bl PRI Bl 3R
o ST T 3T T {531 € 1§96 TolQ JTueh] § Haa! 3R | g=yaTe dl aar el g | )
AT B |1 §9 < B SN 3 ST 8, I ST 8, ISP AT 3R ATBiEaAT Pl
SITI AHEN 2, 11 MY ST A s 2, SAIY 3T 39 THR $T goic U 61 8, 31
3O 3fUeT & b 79 31T ARART oTe U1 Bdl, T AT AT el 9rST T8l GeTgd | U
URTETRI® ST MY PR (AT Fiifh Sirery A0 ST 3Ia! IRuRT § | 39+ U
HUAT <1 & {5 I8 ¢ a1 &1 ek a9 ¢ 9 | g1 31y 81 %81 © o 71 1 a1 X
ST T B 3R 1 ATl HIST ISTT T, SHS I1a9[e s9R Sl fquer # gy 2, ag dg @ &
1o o1 ATST 91 el g1 © 2 HoT 3T 81 V81§ 39 a1 UR | AT S, U TR
...(TFY)......

N} T 1. e aTtern: [ el b Yot Are1 |l 781 e ? . .(au™). ...
it faoTa St.gst: 31U FET | 3! SR | fra Wt Wi gU E .(FaEm).....

3} T, v, Sreqarferan: fasr gt oY, HRvr ger o ¥aT @ 5 faer Y9y oRee
P 31y HATE e HA 2 B4, A1 BIeR ? 98 915y |

N fasra Sr.gst: ¥ S oig s [P € L .(waue). ..

N} T, T 3E AT SIg & 2

=it frsra Si.gst: e o11g @ 3R B e o71g 8,78 H a1l § b gwei+ il Ui Rg
TOTS & ..(FAYM).... ") a1 GG | g8 VBRI 937E & | Xed # ST 3 U-iod dacl
o g1 M faT fede Terct O, S ..(HaeM)..... T8, IH MMYF —FAR O AT el &
for fede, ofdT Tl & S AT 7, W ST 9 fRde ey UaN el ®
. (FEH).....SRIY, TIRT g1 AT ATS H HHIH TS &, 1 B A1 51 <20 H 891
TSI &, SP HUR ST 9187 1< IR 3R ST Aot i 918 <11t 7, i) aotg 9
39 <3 DI HIIST BT 8,091 Aol & $HUR §814 he 97T 8 3R STd! aofg 3 HH 9
B TR BRI WUY DI G XeTd DI R, I b AR 914 & | Sa11 &1 Tal, 1 font
7 BB [ U=TaR F61 & | H ATID] I Pl § 15 ¥od § ILTEAR 981 8] &, dieh BH
B3N E | IETAR B4 §AT © |...(FGH)......
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IUFUTIL : 39 ... T I..(Fau™). ...

3} .. ST GATIIT: IS ¥ YT U YRT HREMT G5 1T |..(FaEH)......

it Sy Tsi Sft, NMUdT T AT S .L.STIDT FHT SUT H Fell SIe |
(...

ﬁﬁmﬁ.&@f:qﬁmﬁmiﬁﬁﬁﬁ?ﬁﬁwﬁﬁmalpractices Qﬁ,ﬁ—cﬁﬁﬁ
Rivgae f&a1 & | ..(@aem™).... a1 ICER Sl $9 THR F S8+ IS © | 3779 87 f6 H
@1 fabr BF el @ — a1 UBRIGH J8T8 &, dive-AfdT 6T &, e 88 dERRd
BRI H BB, IS AL 4 (a1 8 3R NHTH A Y6 B © | 3 Xt #3i1 off,
JATIP] TIdTe <l § [P A 950 R BT [9GR PR I goic ULl fhar 8 | faRiferi &1 af
P BIAT & 99 FIRTY BRAT | 36t 91 81 a1 S9! ff UfRIve v+t o1 foa vt € | foa Y
F1fRT, o 9t =12y IVRNe F=A & o 1..(aagm). ...

PV AR TS ¢ . (FAH)......
Y TN.TH. SEATIIT: | AT IR & FT 7 ...(FAHH).....
S} Tt AT ARET: W9 SYR < A7 &9 SIS | ..(FGM)......

Nt fareTar 1.3t MU UT 511 $B &, AT BAR U | IR Y &, 0 U PIs a1l T8l
2 1..(caum). ...

Y TETRTIOT qIOT (SSIAT) : ST ATBT BIH B & A MM H R orgel & ?

sft foora sigsh § 98 99 <@ o1 {5 Sud SmAs ® S oS anft da ?
(). ....

STt AR YT ST 3BT B B & dl MY H TSHY T 8 TAT?

st oo Stast: J X H3ALH JMUdT S U a1 B IR MBI BT AT
qOC B IR H | ..(FFEM)....

) AT TRATE: 39 A R TR 2, B9 U IR IR & | ..(FIIM).....

4} .. ARG IT: DI & T AaR IR 2 . (M. ...

*Expunged as ordered by the Chair.
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I..(GEH). ...,

7 T4, IRt ..U Y TR R E ? ..(FaM). ...
#ft g=TRIIr 9Ifdr: T 91 91T . (eTa). ..

st Suwumfa: emu IR®Y, ..(FGUM)....TSI S MY IU 91 BRY |
. (TAIF).... T DIs Rpre § 8] S, I8 5 Bl | ..(FGLH)....3R, 3T, 978,
SRT EHRT a7 G Al AT |...(FGEH)......

i TH.QH.IEANORIT: B dlel * Tl YUUT I8 & | 3R WIs 324 el A 4
. (FAH).....

st SyaTafey: fiex seEqarferar, ..(@aum)....3RaT, Yod ) 989 8 W@ §
.(FAYM).....

3t i JaSit (AfFe e : I8 a1 SR 81 AT ? .(FAH).....d R Il
TE? .(TAUF).... " RTIADLE 2 ..(AEF).....

MR. DEPUTY CHAIRMAN: Nothing will go on record except the Railway Budget.
...(Interruptions)... | am serious...(Interruptions)... Nothing will go on record
except the Railway Budget. ...(Interruptions)... <RIT, 314 Yeld Foic TR 914 HIFTY

I ..(a@agm).... Nothing will go on record except the Railway. Nothing will go on
record except the Railway ...(Interruptions)...

1 T, IRGATTHT: A YeTd ToIc UR Jieid-alerd el Iol 1 ? ..(FaEmH). ...
Y SURUTIRY: 3779 SRT A | ..(F@em)......

1} T, . S AT OAT: MY I YR bRel Xedl 2 . .(FGLM).....

27} SR ol : SRIY, THBR AA S & | ..(FFM)....

i} foora Si.gst: IR, 931 59 91 &1 98< g4 © 1% 1 79 o faet oiR fammr &t
a7 Hel &l ..(FFEH)......

i STAHTIRT: SFSIATTAT ST, 3T ST AT * FIeT &, ATUINAFIS e 8 | Sl
RepTS ¥ FpTer <7 | <RIY, i iR b Yad IR 9849 81 |

*Expunged as ordered by the Chair.
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2} faoT St.gst: W), H Vold W E1 989 R VBT g | 4 I8 bl o b 3 ofR A,
9 ARl 6 U € . (aE).....

N T9.Q9. SEATferdn: I8 el SR [CHNT. (=aeT). ... $9d] T HAd & ? I8 HT
ITB! U T E | ..(FFEH). ...

N ITQURE: IYP! S HEAT 8, d8 BEY | .(JAUM).... T AT |
. (TL).... TSI ST, SAHT [SHIT &, AT | Al & 2 ...(FFET). ... STHT 7T
2,379 R [RT P © 7 ..(FaIH)......

N} oo S.E St TRA AR, 3 99l | T8 AT e © (& ..(FaEm)......
Y SawHTafy: S 3o a1 {31 7,39 by Rdfle wa &Ry | ..(@em). ...

N faera S1.gst: § 7 0 I7H1 TH o 81§ 3R 7 €1 $9 He 8T § R 1 99 fId sl
AT ) a1a Al € A1 A S B 9 & 2 . (auH).... H S g 6 S u fea W E
IR * . (IFEM)....

Y ATiH J@ell -+ ..(FqEH). ...
it fora Srgsh: .. (@@um).. AW, ... (T B E)
Y SuwHTIRY: I1 61 TN B | L (FEEH). ...

f} foora S.gsh: W, F T FA S I Sveard oo b fagd. . (aaaum). ..

MR DEPUTY CHAIRMAN: Mr. Ahluwalia, | will not allow you &1 & ?
L (FaYTH)....

SHRI S.S. AHLUWALIA; Sir, what has he said? When he is speaking on Railway
Budget, why he said * ...{Interruptions)... What does it mean? What is meant by it?
...{Interruptions)... He should withdraw his words. He cannot make a personal
remark on the Member ..(Interruptions)...

MR. DEPUTY CHAIRMAN: | will examine if it is unparliamentary
...(Interruptions)...

SHRI S.S. AHLUWALIA: No, Sir, how he can speak about a Member?
...(Interruptions)... He is not discussing the features of Mr. S.S. Ahluwalia; he is
discussing the Railway Budget..{Interruptions)...

*Expunged as ordered by the Chair.
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ot SuUTYe: 3 YTd W AT [ A RTITE 2 ..(FAIF)...... 3T ¥eTd TR IfeTT |
.(FTIH).....

37 T, Q.ITGAIAT: 3R M9 AT X, 1 H FEal g & (R A O &l b
&1 A | ..(agae).... Sir, it is a personal remark. He should withdraw his words.
It is a personal remark...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down, Mr. Ahluwalia.
..(Interruptions)...

SHRI S.S. AHLUWALIA: It is on record what he has said. Itis a personal remark.
(Interruptions)

SHRI DIPANKAR MUKHERJEE: The Chair is on his legs. Please sit down.
(Interruptions)

MR. DEPUTY CHAIRMAN:Ahluwaliaji... (Interruptions) Just a minute. He is
capable of defending himself. Why are you coming in? (Interruptions) 34

fST..(caum).... gf o, IR, AL Aiw-3ie e &, MY Yo W 91 W R E,
erd O 919 HIFTY | 9Ri+el, RATRE 1R, the matter should not be taken. If there is
anything unparliamentary, | will examine it. (Interruptions).

SHRI S.S. AHLUWALIA: Sir, what is unparliamentary? | am saying he should
withdraw his remarks. (Interruptions) What is this? (Interruptions) Why should he
make a personal remark? (Interruptions)

MR. DEPUTY CHAIRMAN. He has not made a personal remark.
SHRI S.S. AHLUWALIA: He has made a personal remark.
MR. DEPUTY CHAIRMAN: He denies it. (Interruptions)

SHRI S.S. AHLUWALIA: He should withdraw what he has said. What is it?
(Interruptions)

SHRI VIJAY J. DARDA: Sir, | will repeat what | said.

SHRI S.S. AHLUWALIA: What will you repeat? (Interruptions)
MR. DEPUTY CHAIRMAN: Ahluwaliaji

SHRI S.S. AHLUWALIA: This is not fair, Sir.

MR. DEPUTY CHAIRMAN: You are going on saying, "This is not fair; this is
not fair". What exactly is your objection? (Interruptions)
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SHRI S.S. AHLUWALIA: He should withdraw the personal remarks.
(Interruptions) He should speak on the Railway Budget. (Interruptions) He is
describing the physique of Mr. Ahluwalia. That is not the subject matter. The
subject matter is the Railway Budget. He should speak on that. Why should he
make personal remarks? (Interruptions)

MR. DEPUTY CHAIRMAN: What did he say? He did not say anything.
SHRI S.S. AHLUWALIA: Sir,*

MR. DEPUTY CHAIRMAN: This is very bad.

SHRI S.S. AHLUWALIA: What is bad?

SHRI DIPANKAR MUKHERJEE: Sir, this is too much. What does he think of
himself? (Interruptions)

MR. DEPUTY CHAIRMAN: No, no. You cannot go on saying whatever you
want. (Interruptions) No, no, This is not correct. (Interruptions) You should not
take it for granted. (Interruptions) | am just telling you that you should not take the
House for granted. (Interruptions) | want to go through the record. (Interruptions)

SHRI S.S. AHLUWALIA: Personal remarks will not be allowed.
(Interruptions) Personal remarks will not be allowed. (Interruptions) You adjourn
the House. (Interruptions)

MR. DEPUTY CHAIRMAN: If it is a personal remark, | will have to examine
it. And you cannot ask me to adjourn the House. (Interruptions) | will not go by
your diktat. | will do what is right. (Interruptions) | will not go by what you dictate.
You should not dictate. Please sit down. (Interruptions) Please sit down.
(Interruptions) Ahluwaliaji, | am very sorry. (Interruptions) | am very sorry.
(Interruptions)

SHRI S.S. AHLUWALIA: What is this? (Interruptions)
MR. DEPUTY CHAIRMAN: No, no. | will not allow this.

SHRI S.S. AHLUWALIA: How can you make a personal remark against
someone? (Intenvptions)

ot SyaTafe: oy 9T . .(auM). ...

SHRIV.NARAYANASAMY: Sir, ...

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please sit down.
(Interruptions) Mr. Narayanasamy, please sit down. (Interruptions) | am on my legs.
| appeal to all the Members; If there is anything unparliamentary, it will not go on
record. That is one. Secondly, you say that he has made personal remarks. |
have to go through the record to find out what he has said. | have...

SHRI S.S. AHLUWALIA: Sir, ...
MR. DEPUTY CHAIRMAN: No, no. Please wait.

SHRI S.S. AHLUWALIA: Sir, you call the Secretariat and find out what he has
said; you adjourn the House. (Interruptions)

MR. DEPUTY CHAIRMAN: No, no. You do not say that | should adjourn the
House. | will not accept that. There is a procedure. (Interruptions) The procedure
is...

SHRI S.S. AHLUWALIA: Sir, | know the procedure.

MR. DEPUTY CHAIRMAN: ...whenever a Member objects, the Chair directs
that it will go through the record; if it is found unparliamentary, it will be is
expunged. And that is the procedure that | will follow. That is the procedure. That
procedure should be followed. (Interruptions)

SHRI S.S. AHLUWALIA: Sir, it is not a matter of an unparliamentary word.
It is a personal remark.

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, even if it is a personal remark, | will go
through it. If it is a personal remark, | will expunge it. (Interruptions)

WMIM 3q WMt (MER): WA 919 & T 91 T &, Plg a1 a8l
B..(FAH)....d ST -TIIR B4 Pl ST I IT T ...(FAIM).....

SHRI S.S. AHLUWALIA: Sir, that is not fair. The body language, the
gesture shown... (Interruptions)

SHRI V. NARAYANASAMY. Sir, | am on a point of order. (Interruptions)
MR. DEPUTY CHAIRMAN: What is your point of order?

SHRI SU. THIRUNAVUKKARASAR: Sir... (Interruptions)

MR. DEPUTY CHAIRMAN: Why are you standing up?

SHRI V. NARAYANASAMY: Sir, | am on a point of order. (Interruptions)

269



RAJYA SABHA [16 March, 2005]
MR. DEPUTY CHAIRMAN: What is your point of order?

SHRI'V. NARAYANASAMY: Sir, my point of order is, Mr. Ahluwalia said* That type
of remark should not be allowed.

MR. DEPUTY CHAIRMAN: i have expunged that.

SHRI V. NARAYANASAMY: Let him tender apology before the House. Such type of
remarks against the Chair should not be allowed in the House. (Interruptions) | object to it.

AN. HON. MEMBER: One cannot make a personal remark here. This is not fair.
(Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please take your seat. (Interruptions) |
have already said about it.

SHRI SU. THIRUNAVUKKARASAR: Sir, | have a point of order.

MR. DEPUTY CHAIRMAN: What is your point of order? (Intermuptions) | have heard him.
You need not explain it to me. (Interruptions) That is for the Chair to decide. You need not
to decide about it. (Interruptions) Mr. Darda, you please conclude.

SHRI V. NARAYANASAMY: Sir, what he said against the Chair is not fair.
(Interruptions)

MW 9 YSRI: BT $A Tl ..(FGH)....3Th] IR F HATH] T 1T
.(FTI).....

MR. DEPUTY CHAIRMAN: | have already wamed him. (Infermuptions)
SHRI S.S. AHLUWALIA: Sir, once again.J am appealing to you...

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, | am going to look into the records as to what
the personal remark is. (Interryptions) | will look into it.

A FUTHA TRAR: 581 fae 3R &7 &1 91 21§ ..(Faem).....

st Sumwmf: R &R RuMT &1 w1 wdede § 7 oY gdigy o1 aded §
..(FTaU). ....

#} T, C1.3EATTOIT: S8/ Sl 41 Hel & (b *..(AqeH).....

| am feeling hurt by the remarks of a Member.

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: How? forT

# T IAEFART: A A7 Hed & [ 39 ¥erd aore Bl UHRRIE &+ & fou fad
3 AT & SRR B 1 (au™)......

i ST STEIATISTIT BT 1 FieTl & FAT ..(FALH). ... ABSFAT AT BT 719 Frel
2 dlthat is wrong, he should withdraw it. (Interruptions)

SHRI S.S. AHLUWALIA: He should withdraw his words. It is not my fault.
(Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, if he is not withdrawing it, the
Chair is here who can expunge it.

SHRI S.S. AHLUWALIA: Sir, have you asked him to withdraw his words? Why will
he not withdraw his words?

MR. DEPUTY CHAIRMAN: | wiil have to see the record. (Interruptions)
SHRI S.S. AHLUWALIA: That is why | said...

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, you are not allowing the Chair to
speak. Please sit down. (Interruptions) Please sit down.

SHRI S.S. AHLUWALIA: He is levelling a charge against me. How can he do
it? (Interruptions) How can he do it?

MR. DEPUTY CHAIRMAN: | don't expect a senior Member to...

Y ST ITS: SrEATiordT Sfl, BRI a7 A1 G SHISIG ..(AAEM)...... 31T BITST RIT
Ug W2 ¥, T8 BRI 91 gAY | 89 Y At & A I8 99 gU ¥ e B & g, 8k
AT Few it a1 a1t 72 8, § Ia! A B @1 § | wEl ff sreqarforan st &1
foran €1 =81 w1 .. (=rEum). ...

o7t T Q1. STEATIora: JATYH Aler 3 81T AT ? 3119 41 YST BRI il 98 BE I8 &
(FTFF).....

SHRI DIPANKAR MUKHERJEE: Sir, how can the hon. Member disturb the
House like this? | want action should be taken against Mr. Ahluwalia. He has
threatened you; he has threatened the Chair. (Interruptions) He cannot threaten
the Chair like this. (Interruptions) He can't threaten the Chair. (Interruptions)
Please check up the proceedings whether he has threatened the Chair. He has
threatened. (Interruptions) This is my charge. He can't, on his own, hold the House
to ransom. (Interruptions)

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: | am again telling this, Mr. Ahluwalia, it is not
good for a senior parliamentarian to behave like this. (Interruptions)

SHRI S.S. AHLUWALIA: | have been humiliated by another Member, Sir. |
am asking for justice and you are not giving to me. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, you are going beyond your
jurisdiction. | exercise a lot of patience. | would not like you to commit things
which are not in the interest of running the House. (Interruptions)

SHRI S.S. AHLUWALIA: Sir, this is not fair. (Interruptions) Sir, this is not fair.
(Interruptions)

MR. DEPUTY CHAIRMAN: This is your opinion. (Interruptions)

SHRI S.S. AHLUWALIA: He has mentioned my name and | am hurt.
(Interruptions) That is why you are not hurt. (Interruptions)

MR. DEPUTY CHAIRMAN: Are you in the Chair? Can you tell me? Is it the way
to behave with the Chair? (Interruptions) If each one of you say, again and again,
that | ask the Secretariat and all that, it is unbecoming of that. (Interruptions) | am
telling you that | will look into the record and if there is anything that is
unparliamentary, then, | will expunge it. What else can you expect from the
Chair? (Interruptions)

SHRI S.S. AHLUWALIA: Sir, in such situations, every time, the Chair...
(Interruptions)

MR. DEPUTY CHAIRMAN: No, Mr. Ahluwalia, | am sorry. (Interruptions) | am
sorry, it is not fair. Mr. Darda, please speak.

#f o Si.gsh W, A TASIRET g | G A Al < | .(JAIH)..... 3R X H3T S,
J farT &1, T BT goTe T 8 J S99 9o7e Bl S9! . (FaHH).....

i STFHTIRT: *$=H i1 B8l 5,98 & T ? ..(FaUH)....
i} ST SRITE: *98 FA AT S ?
37} T, ST BHRT fEHTT 8, 3119 ST 8 reg, Sl |

off Suumafa: =N gsf Sft, 3o Qifery | 3mg ) fFe § s 91 @ HINT | I8
3T additional time f&T a7 & 13117 €1 fee & @ ST |

#} fiora St.gst: 97, § TR & R W FE 381 o1 b AR FT gl1H1 UhaH e
B3T & | I81 1 YA ..(Fau™)....

*Expunged as ordered by the Chair.
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i SUHTIRY: I8 98 T 91 § | 377 999 Ui W 15T | There is no issue.

You cant direct the Chair as to what to do and what not to do. It is not your prerogative.
(AT, T2 3777 AT TR 18T | -7 A9 RIEIEIERNER]

g7

3t oo S.ast: § $ IR AHA1 § ? ..(FAYUF).... T8 IHR R4 srsqarferan
SPIE | .. (FIEM). ...

MR. DEPUTY CHAIRMAN: | am just asking you. ...(Intermyptions)...Have you made any
personal remarks against Mr. Ahluwalia? RIT 31TA ST aTierdT STl Pl Big URi-Iel RHATD [

g7 39 9 AT A A A A | L(FEaEH)..... .3 TERT GA18Y . (FaEH)..... fReR
ST TS, . (TFEH)......

it frorg o.est: §9 99 R U1 IS 3R TS TR R |

MR. DEPUTY CHAIRMAN: Yes or no. ...(Interruptions)...

#t Suwafy: &, e E..(Faum)... /T 99 TR IR E..(FaUF)... I AT
(). ... A G 1. (EET).....

3 I TS WEIGY,TRR b RaArh Asganie d ..(FEUH).... BT )
(FTFITH).....

MR. DEPUTY CHAIRMAN: | will leave it to him."..(Interruptions)... | will leave it to him how
he has behaved with the Chair. ...(Interruptions)... 1 will leave it to him. ... Interruptions)... | will
leave it to him. | am not worried. ... (Interruptions)...

SHRI S.S. AHLUWALIA: | am speaking to you. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: There is a limit to it. dgd @ a1
(FIYTH)....

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia is one of the senior Members of this House. |
never expected that he would question the Chair. ...(Interruptions)... | never expected
that. ...(Interruptions)... | am hurt. ... (Interruptions)...

SHRI DIPANKAR MUKHERJEE: Does he have the authority to question the Chair?

...(Interryptions)...If somebody provokes him, does it give him the authority to question the
Chair? ...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI SU. THIRUNAVUKKARASAR: Now why do you wart o provoke the Chair?

1. 39 HSRE: 1797 3§ $81 B el Uil | ..(FFEH)....
7t STe] FTS: AT iR, (Fae)......

SHRI S.S. AHLUWALIA: | am responding to what you have said,
Sir...(Interruptions)... Sir, you have said that it is up to Mr. Ahluwalia to
do...(Interruptions)... While responding to what you have said...(Interruptions)... If
they do not allow me to speak. ...(Interruptions)...

What is this?

Y iR J@eil: 98 81 77 ..(FaHH).....

SHRI S.S. AHLUWALIA: It has never been my intention. | have been in this House for 17
years and not for one or two days. ...(Interruptions)... | never wanted to hurt the sentiments
or challenge the ruling of the Chair. ...(Interruptions)... 1 never wanted that today also.
...(Interryptions)... But | am hurt because a personal remark was passed against me by a
Member. That was the reason. | never wanted to hurt anybody in this House.

THE DEPUTY CHAIRMAN: But | am hurt. ... (Interruptions)...

st SO AY (MERTE): R, SHI 2T 81 IIY | 2005-06 BT S el goic GAR #HA
HEIEY, Sl 1 IWT &, 3HPT § I8 &7 A WA Bl § | 430 91, H IS G & A1 Hgll
qfe 58P TR | Vel 31 Sl Al 3R P Al BRATS DY | Xl oI H S8 SR Bls
IR, I8 QX X o ol MU STx T U 2, <ifeh T g1 A1eqd © & oma so<y ot
SATET YA IR Adhd I | AP 9 ah [d8R ¥ g1 gl &1 AT | I8 Sl oI 91 8,
IGH ST JATIP] S <1 AT, T8 MY RIE] < UIY 3R 59 SR $94H SMEHRT AR
SR ATAM 1 & [ 39 ol $T GHT BT §, afhd A% & & 3ieX Sl BIST I
SHEI PR T &, S W § Hel A | 59 Hae § H B! oiex 4 ford, /R fard g
& et |

IYFATIRT HeIed, H I8i a1 A a1 SR $e arell g | HRT ARYR-3ThIel,
RTTeT 300-400 fPeiriex fee=a &, U BB AN &% &7 357 A Feld § | 39 forw o
T Blee} 8, SH®I 250/ UV SR fede are gedr € ok 7 fared € | wft ur
IR T I3 I & A1 S fIY W= 3R It & wu | Uig-ui W), 8- |l
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wUY IsTd W, AR | 9l I © | 981 $ b AR 8,51 99 1 4
ST AT, A AR 8% AEN 981 I @ agell B © 3R ST AT SaT I e
<, I WY 984 T FaER BRA & | BAR AR (S & 3R ©, I8
ATITBR SAPT M & | H S1L3R.YH. Al &I-T19 IR 91 B 8, <lfchl 98f &
wwecd, Afearsil & |1 Sl W I AN Ted aXi | UL A € | 396 foIy AT
H HEIGY, ATTH &1 I8 © (& ol IH-Bless & Sb o7y 3T 5 T ST |
9 U9 <9 & oY IR € |1 9, T8 |, IR |, i 96l offd QT 7 81 b 9 /I
fede fdTel, ITHT ddHell 81 | I U UTH-Bleex Uid-B8 89IR R & | M@
MG # T eae € e SiR g4y S Mt S fHered! 8, SuH dod € | g8
ST & | 1 ofe” A ford 2, <ifeh roesi=ll Sft 4 31 s STa1d T8 3713 | Ui
B} BIS BIdhe ¥ a1 ST dredl | I 91 fede (T 8 ok et # 98 S
&, <Ifeh I8 Il Ui -©8 1 WUY BIs 8/ & | I8 950 do! G158 | H 981 99
QAN Y TR BT qHEN 8 IR gy § e St A, A /A S & wreiE
BT § [ Te Sfl, 319 ATST I8 UI-Bleex o (oY a1 < Al §Y JATID! VY
f IS 3R AN Bl IS B dbel1® 4 Ted W FAerfl 1sg IR A Samga 4
ol g 3iR 1oy #30) ®1 A #1 w ford € | 98 ve 9gd BICT 914 7, S9! AT
<RIY | S MUD! A=Y W TG+ AT & iR S SMYD] Tt Al el B dreit
|91 98 ST a7 el off, Sua! § e ) amae! g |

SUFHMRT HEIGY, EHR < H 22000 TH Yerd HIRMT €, 9T DIs ABIER
T B | 31 BN ANTYR H IMCH &b U BRI W AIPpIaR 781 o1, forad agi
Sl U WIET & AN oK I8 &, S 50 ANl Bl g8 gHeT H§ T 81 T8 | 3T
MM T8 HEl & b 3T 37 22000 Y19 HIRFT & forw AaieR IRGT | I ot
TR TET YT &) FART § | 9% 37 PR W daier T8 wEd, gafery
95 ¥ TIISH 8 9 © SR R 1-]1 |l ARl &l ST Feft il § 1 9FR
IEEHY IMCH ¥ BIS AIBIGR I8, A1 98 I 50 AN 7 A Hifes FablaR gia
BIEH o7 <1 3R ST I8t A Fvet St | AaIgR 7 Xew A & ATl @l 7] &
| 1 22000 YeTd hIRTFT & fIU 317 FdIeR <3 &) U dRE 31T Al b ISR
&, I M BT AR 39 aRE A1 AN By o ot €, I T ome | v
AT E |

SYFATIRT HEIGY, STH] Fa 1 A$h 1Y J MR 3=y gl #al 4 A In
AT 8 YeTd @TsHl & IR H S8I BEl AT, TR AERTE § il 715 o1+ [98™ &
R H ST AR WA 21, f7e01 Reyg 81 171 201, 99 $9 81 7 A1, 7R aIe St
T, W31 ST BT T IR R 81 11, 31 AT e | BIs 3T A W el o,

Aifeh FERTSE & fora oft
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U SRIST €, I WX B HRAT 18T o7 | U BICT A1 91d § Bl aIg [ 7AeRTg
TI-HE P 75 TR YT NeTd HA1ed Bl a4 8, 7 W T ¢ 2 ¥ | nfplRrrel s 34 €,
ST 3P HERTSE TRBR DI ST 8, T8 A1 HH I BH 3MMY & SINTY | 31T HERTSE IRBR
W 5 €, Siai orel ff SH®1 U1 8, &H AT BIRRT 6 € o 31 o1y | I8 <1 75 |
FIAT EART HERTE BT 3MMYP U TST &, SHP IR § 31T ST AT |

QU FE1G Y, Ugeldchicl STRETT B Sif Jfae off, IHF fofg 50/- Y MM ofdl
2, 3T ID! TSTHR AT 150/~ PR AT | S Uab AGH! Bl RSTder Te1 AT, STRovd
ST BIT 1, 9 oY M= 39 150/~ ST 97 a7 | 9 UHR B S deiav! g8 8,
P SHUR AT YD &7 <7 A1 |

it SUUTT: TR THY AT B TATR |

Y g F9: IT[HTafT S, §9 anft & A1 g% B B, dun 99 diem fear Sie 13 | e
95 & HEaqul 91d 8, HUAT 31 dier &A1 SMg, Va1 HieT by aR-a1) 781 7ra1 & | aei
T VAR 9 Ua9IR J IR I AT TETeHT el ST 9 faeiar Sft & s § | 397 a1 3l
A W ord ] fopan B, AfthT a8t iR oIS ff varaust TSt apelt &1 8 1 H aref)
amuet RUIE ) 8 1 agf # faiar it & worH, gaaR & et STt & e 3 Sanny senfe
XA OR ST wep! ARy | 39 IR &1 foam S =Ry |

Y STHHTIRY: HUAT T BT AR &I ST |
Y ST A R, HUAT G Sl AT Y, I 9 Igd &l P B a1l © |
Y STHHTIRY: H™ B! I A1 2, g T3 @1 iR o e A |

$ T A AR TR ST, AR 9§ G arell TR UauE el 4§98 3R
QS 2, 39 R & g frar s =Ry | A ik BIe amiRal & f2a # 3-4dse
T IR M B et R A Y6 B ST AT | AR | SR —Yd 9 <18 b fe1g
UEIH TTS! IalTs ST | ANTYR | TCTH ST Blefol I YA Wl drs dl FATIAT 9 at
ST AMfEg SR A fdT ST Wehdl 8 | S1.aR.GH. Bl RUIe, Sl 557 3iifhd H ugdl &, 39
TR TGl Y e fohdT STTY AT I8 BT SR 3 81 AhdT & |

T # BAURT Raroh Yed Red & Toiia 99 Ths 4 doR 0l g8 €, 59 iy
R T it & fore faerd forar o € | 9T WReGR - Baufd Ramh Ydd e
F IR IR SMYFBIHRO § FeANT <7 &b (o1Q Nl AT Bl g foran o1, <ifer ¥
HATCTY 1 AT Teb BT I STaTE 78T STTATE |
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BRI, 4§ s ¥d fSdo 59 999 Sfr0r-qd Yofld 3 9Wg 8, e geadey
TEREIE ¥ 8 | TS Yol fSIIS & B B & o7 FEREE B &R SleHT gl 8 | 59
ddl ¥oId | g 61 Sy | Siifes §9 dal & 78Ry TRER 7 Yead g™ W 75
PRIS WU 9 fBa1 8, I9 U9 &1 YA AR WRGR Bl [Har S iy |
g, SHBI AB B FARAT B S ARY | el I7 a9t § Thsia Mmer o Hiyor Yot
gECIRI H ST 200 @RHAT BT A B D! § | 9 G Bl HRO AFE b
3FIdT ATIRATE] FATIT ST &, WA dRATIhdT I8 8 [ B AN YaTd Ieadh Jaei
P IG-IGTG DI BRIE B IoTg 8l 8 | I8 FaT 7 fh <217 63000 fhainiiex vord ang
2, For a1 9ded Us 21 81 A 7, fhe] s9®1 94fod WI-39@1a 1 81 & HRYT J e
B & | XTd | e8I & BRI B ST19 & folg e BT d8T18 SNl 7, fobeg et
g 391 R 2l & I S W BIg BRIATS! T81 BI S | 1998 H G & UTH g Xl
gHeA B g Rulé 7 w81 M1 6 vl uedl it et 8 off, SW IR g o,
A fpe) ot 1) a1 HHar) & SR BIs N rRIAE! TS B TS | 59 HH JIS
STl & 3R 8 3ot RIS It B, AW HriarE off 2t =nfRy, freg ag i Eh &
it I Rl ot Y & Raca @IS Wt SRIaTE! 781 g8 © | W19 Yod 9eiRal &
g & forg 3 TR &, 98 FAE) ot RIS off, oifd 39 W SIS wriard! 78 g3 |
WHR & gRT el geeel & dRar & foran s =12y &Rk gas fog it ot g
RTeER 8, $1d Rach B! HrRIATE &) S a1y, I8 T A7 g |

AT ITFHTART Y, &F 99 S1LeMR.TA.H e € @ 991 dH-<fiF ar o foramn
Tedl ¥ foieg bR Y a8t & SNAR.TA.I R BIS MR Bt & | B F HH et
w4 & gRI IR $B foran S1en 2, 99 W TR e s =nfey, faeg @ o 78 ava
& [G81 IR il gaHITE 93 &, Sl S1.3R.YA.9S €, d BX 8] 3R &% HElH U9 oid &, 884
I T B Y ST ) &, A S% SR BIS HRIATE! 781 o1 718 | 5 7 Aeley A
FE AE 5 W R S foRad wu & Rierd ot 718 2, 39 W Gria @) S
Y SR S gerR H fora seR) § I qra e fear S, I8t a9 s
AR € | g=IaTe |

SHRIMATI N.R DURGA(Andhra Pradesh): | thank you very much, Sir, for allowing me to
speak a few words on the Railway Budget 2005-06. At the outset, first pf all, | wholeheartedly
thank the hon. Raiway Minister for taking up electrification of Tirupati-Pakala-Katpadi
Section in this Budget and he also said that he would complete it this year itself.
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Then, survey for Pakala-Dharmavaram gauge conversion was completed long back. Since
then, we have been running heaven and earth in the Railway Ministry for taking up this
work. But, so far, this section has not caught the attention of the successive Railway
Ministers. So, | beseech the hon. Railway Minister to kindly take up this work and fulfil the
long pending desire of the people of this region.

Sir, one buming issue | wish to bring to the notice of the hon. Railway Minister. At
Railway Line No. 251/200 near Kothapeta railway gate at Kuppam in A.R, the Ministry has
constructed a Road-over-bridge against the wishes of the people of this region. The people of
this region have been demanding for Road-under-bridge instead of Road-overbridge. But,
giving little importance to their genuine wishes, the Railways constructed Road-over-bridge.
The problem is students who go to schools and colleges and people are forced to travel
about 4 kms. to cross the railway line by Road-over-bridge. Now, the Railway officials, with
the help of local police, are preventing people from crossing railway line and are insisting to
use the newly constructed Road-over-bridge. Hence, | request the hon. Minister to
immediately, without any further delay, direct the railway officials to attend to the genuine
problem of the people at Kothapeta in Kuppam and construct a Road-under-bridge at Railway
Line No. 251/200 near Kothapeta at Kuppam.

The Minister has announced that Rail Land Development Authority would be set up to
commercially exploit the surplus railway land through public-private participation. | failed to
understand as to why are you involving private people when you have got the largest
infrastructure network in the country. | strongly feel that you can take technical help from private
people. The other point is, as and when the Minister changes, the proposals change. Earlier it was
decided to grow Jetropha plants so as to produce bio-diesel to reduce our dependence on
imports and moreover bio-diesel is environment-friendly. Now, you have a new
proposal. So, | only suggest that you stick to one idea which is beneficial for the Railways
and the nation and implement it sincerely.

The hon. Minister has given a lot of emphasis on Optic Fibre Network of Rail Tel and also
said that it has grown to 26,000 kms. and would reach 40,000 kms. by 2008. There was a
proposal before the Ministry for providing Internet facilities in moving trains and has also
successfully tested the provision of broadband intemet on running trains in the Northem
Railways. | would like to know what has happened to that proposal and also would
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like to know how the Railways is thinking of utilizing the large spare bandwidth available at
every station for commercial purpose, after meeting its telecom requirements?

As a part of boosting tourism in South India, all the Southem States, including Goa and
Pondicherry, formed a consortium called the SITCON to achieve a common goal ie.,
increase tourism in this region. The main thrust of the SITCON is to introduce a circular
train to connect all the tourist destinations of South India. The Railways agreed to this
proposal and also agreed to allocate 40 per cent money. But, there is no mention about it in
the Railway Budget. Hence, | request the hon. Railway Minister to consider this proposal
sympathetically and release funds because all the Southem States and the Govemment of
India are ready to release their share of funds.

| request the Minister for introduction of a direct train from Chittoor to Chennai. In the
absence of a direct train, the people in this region have to go to Katpadi in one train and from
there they have to cafch another train to reach Chennai. This is causing not only
inconvenience but also consuming time and they have to shell out more money. Hence, |
requestto consider this small proposal favourably.

Sir, the hon. Minister has said in Para 10 of the Railway Budget that the wagon tum round
would be brought down to 5 days. | was shocked to look at this sentence. Sir, if you look at the
wagon tum round, you will know the real picture. In 1950-51, the wagon tum round was 11
days and, after 53 years i.e., in 2002-03, the wagon turn round was 7 days! So, you have
taken more than 50 years to bring it down to 4 days. And, according to this calculation, you
need 25 more years to bring it down to 5 days. | don't think that the Minister has any magic
wand to bring it down to 5 days from the present 7 days in 3 or 4 years which he has
claimed.

| congratulate the Railway Minister that in spite of 38,000 level-crossings in the country, India
rank better than advanced countries such as France, the USA, the UK, Japan, efc., in safety at
level-crossings with 0.10 accident per million train kms. But this is not enough and there is a
need to further reduce it. | suggest for creation of mass consciousness in road vehicle
users in coordination with the Govrnment of India, State Governments, Municipalities,
NGOs, educational institutions and private operators. | also suggest to the Railway Ministry for
discussing this issue with the Ministry of Planning and Programme Implementation to
enable the Members to use their MPLADS funds for construction of level crossings.
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Last year, the Ministry had got 313.6 million dollars of loan for strengthening the
Golden Quadrilateral and its diagonals. (Interruptions)

MR. DEPUTY CHAIRMAN: You wanted to Seek only clarifications. (Interruptions)

SHRIMATI N.P. DURGA: No, Sir. | will take two more minutes. (Interyptions) |
would like to know from the hon. Minister as to what has happened to that money and to what
extent you have succeeded in utiising that money. Sir, now | come to my last point. The
Research, Design and Standards Organisation, in association with IIT, Kanpur, developed
the Wheel Plate Detection Device, | think, about two years ago; and, the prototype of this
has also been installed for trials. | would like to know from the hon. Minister whether the trials
are over. Thank you, Sir.

SHRI S. ANBALAGAN (Tamil Nadu): Thank you Mr. Deputy Chairman, Sir, as the hon.
Minister is aware, the Salem-Karur via Namakkal, a new railway line project was conceived
and approved by the Government of India in the Railway Budget for the year 1998. The
initial process was undertaken then and some progress had been made. But after that money
has not been allotted for this scheme. Therefore, | urge upon the Minister to consider it as a
special case and do something concrete to get it done, instead of putting it in a cold storage.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: Now, the last speaker, Shri Narayanasamy. You have only
three minutes.

SHRI'V. NARAYANASAMY': Mr. Deputy Chairman, Sir, in this session, | have not spoken
even once...(Inferruptions) Sir, | am grateful to the hon. Railway Minister for helping the
Southem States. However, Kerala was feeling belitied that they have not been taken care of.
Some announcement was made yesterday, by the Railway Minister. (Interruptions)
For Pondicherry, a lot of schemes have been announced.

As far as freight tariff is concemed, it has been reduced on a number of commodities. A
consortium has been made. It has been proposed to make proper utiization of wagons to increase
the revenue. There was an argument from the other side, that the Railway Budget has not
contributed to the development of the economy. | Would like to answer that point because
the Railways is a sector where forty per cent of the goods are carried, more than 20 to
30 per cent populatin of the country travel by it. It is a cheaper mode of transport. The
Railway Minister has definitely to be congratulated for not touching the fare and freight
charges. It is definitely
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helping the economy of the country. The argument made by the other side that it is
not helping the economy of the country is not acceptable because it is helping the
industry, the agriculture and the social sector. The Railways is helping every
sphere of the society.

As far as the Southern States are concerned, Tamil Nadu has got a lot of
railways. The credit goes to the hon. Railway Minister. [Interruptions) Still a lot
has to be done. The hon. Minister of State belongs to our neighbouring State. |
have been telling from the beginning and one hon. Member from AIADMK also
made a demad that Pondicherry-Bangalore Railway line survey should be done.
It is economically very viable. Apart from that, the hon. Minister should see to it
that it covers most of the rural population in this area. It connects three States,
that is, Tamil Nadu, Karnataka and Pondicherry. It is a viable area. A survey was
done and it was accepted when Shri Jaffer Sharief was the Railway Minister, but
still it has been in cold storage. What are they going to do? It is very good that the
survey has started between Chennai-Pondicherry-Cuddalore line. It is an East
Coast line. It will develop tourism in that area. | congratulate the hon. Minister for
that. Then the railway line electrification between Pondicherry and Villupuram
has been announced in this Budget. | would like to tell the hon. Minister that by
train it takes a minimum of seven hours to go from Pondicherry to Chennai
and by road it takes 2-2 1/2 hours only. | request the hon. Minister to have a
Shatabdi train because a lot of tourists are coming. Tourist potential has increased
there. | request the hon. Minister that there should be two trains for Pondicherry
and two trains for Chennai. In between, the hon. Minister's constituency will also
get advantage because the train goes to Villupuram-Tindivanam-
Chengalpattu-Chennai. Therefore, the traffic pontential is there {Interruptions)
It is not there. (Interruptions) It will help my constituency. | am referring to that.
{Interruptions)

MR. DEPUTY CHAIRMAN: He represents that State. {Interruptions)

SHRI V. NARAYANASAMY: Fortunately, the hon. Minister's constituency is also
there. (Interruptions) That is what | am telling. (Interruptions) The hon. Minister is
fully aware that traffic potential is high in that area. Therefore, | request the Minister
to consider that aspect.

Then | come to the Karaikkal region of Pondicherry. In the Karaikkal region,
Mayilduthurai, which is the constituency of Mr. Mani Shankar Aiyer, a new train has
been started. It goes up to the temple town. There is a Shanishwara temple
there in Thirunallar. (Interruptions) Therefore, it has
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been given. {Interruptions) That Shanishwara temple is a world famous temple. It is the
only temple in Thirunallar. People from not only North India, but ail over the world go
there. We want to develop it as a temple town. We need Thirunallar connection which the
hon. Minister promised earlier. That has to be done.

Sir, when Mr. Jaffar Sharief was the Minister, a train was there from Tiruchirapalli-
Nagore-Karaikkal. Now it stops at Nagore. It does not go to Karaikkal. It is only 7-8
kilometres from there. It has been sanctioned. (Interruptions) It comes via Thanjavur-
Kumbakonam, which is the constituency of Mr. Vasan also. (Interruptions) Sir, it has
been neglected so far. Now the UPA Government is giving a lot of importance to Tamil
Nadu and Pondicherry. You have to accept that. (Interryptions) The NDA Government
neglected the State totally. Mr. Thirunavukkarasar is sitting here. He knows fully well. The
Minister from Karnataka had taken up all these earlier. Now the hon. Minister is from
Tamil Nadu, he has to do something for Tamil Nadu. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr.-Narayanasamy, please conclude. (Intermuptions) This
is not a private talk between Members. (Interruptions)

SHRI V. NARAYANASAMY: Sir, | will take only one minute. Sir, we are connected with
four regions. We are near Tamil Nadu, Andhra Pradesh and Kerala. So, you should take
care of this constituency. (Interruptions) Sir, kindly permit me to speak.
(Interruptions)

SHRI SU. THIRUNAVUKKARASAR: Mr. Narayanasamy, you are taking only for your
neighbours. You should tak for Pudukottai also. You should talk for everybody.
(Interruptions)

SHRI'V. NARAYANASAMY:: There are two trains going from Chennai to Cochin. It goes
via Mahe.

Sir, the Pondicherry people, when they go to Mahe, don't have reservation facilities in train.
They should have reservation facility in the train. Then, Sir, we also need reservation in the
frain which runs between Yanam region and Kakinada. (Interruptions)

AN HON. MEMBER: Whey are you asking for reservations?
SHRI V. NARAYANASAMY: Because CMP is commited for reservation only. Sir, the

Government servants of Mahe and Yanam are working in Pondicherry and Karaikal.
Therefore, | want the hon. Minister to consider these demands and help our State.
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Sir, this Budget is a balanced Budget, and a poor-oriented Budget. It takes
into account the welfare of the common man. But, Sir, a criticism has been
made that, economically, it will not help the country. That is absolutely wrong.

Secotidly, | would like to make one more point and then conclude. The
hon. Members from the other side have said that security aspect has not been
taken care of. As far as security is concerned, Sir, if you see the figures that
have been given, you will find that, accidents have been reduced. The
accidents have come down. Therefore, security aspect has been taken care
of, within the available resources The hon. Railway Minister has given Rs.
24,000 crores for Railway Development Fund. It is a welcome step. For years
to come, Railways will definitely compete with the road sector and also the
aviation sector. Thank you.

+ 31 3R ST (IR Y<2N): STFATIRT SfT, H TTqPT I5d YHISIR g fob Ao
Tl X goIc W I WISCH I Bl gollold & | R, § Vel Iofc & Hax 3 qie & forg
WSl B3N § | s 9 Foi dtell U ¢ §, Sl TSIIe 8Id §Q 311 SNl © | 98 o9
SITSTHIG Uga] & dI /1A H qpia Re-IRe g9 qgadl 8, oy d8f gga arel
QT 1 e B & | H w21 7815 | =AW 5 9 99 ¢F & O U1 R < b a8
fa7-3=1 o 21 a7roTeTe uga Sy |

A, UH GA— BT TFIIE S SSRGSl 8, 98 WRRHR ReE R T8
[ | ARIGHIR ATSTHIG BT U U1 T & STel 4 8SIRI 1 drare H o faeen 4
3R g H off A B & 13 (9T S 6 Sfthard 27 &1 19 ave 9 GagR 4
RIT TT 8, HeAgR | SATET gUlce e WIIHR 8, 981 Id! ol & g et & foy
RIT MY, ST IHD! G871 bl ST | AR, ERIIHR T BT ©ShH agd el 8—
PIs T, 3R AT T NS o7 W 8] I el & | STPI el IR gG1 Il 8,
AT 9 @IThH Bl HaT fhaT Sy | g ¢ fIeell | ASTIe & foy g% &l 1Y |
AR H S fede Bl b1 Bl FdieT AT, I ATl 61 {371 9117 |

TR, W1 MR @rge I8 % amene et Ruld 7 fdSt & an # 1 o1, afeed
St # ot T Yold F1 GIR el gonl 2 | fia<t 7 fagR oik SR e & ol |
REd & 3R AR HA off 1 ¥ 98 & &, 1 9 8 3R SR wewl & HigR Bl
T $ §Y US o [I8R 3R IR 4e9 & oy fifa<) 9 SRRae g% o) a1 911,

Sg-9gd gAq1S |
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SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Deputy
Chairman, Sir, | wanted to take advantage of the presence of Shri Lalu Prasad
here. | have nothing to say on the Railway Budget.

MR. DEPUTY CHAIRMAN: He is not here.

SHRI SHANKAR ROY CHOWDHURY: But Mr. Velu is there. | would like to
make two specific points, no new railway lines, no new trains, no halts, nothing.
Number one, the metro railway Calcutta has got a station

fTransliteration of Urdu Scrip.
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called Maidan station. Since it is the Jubilee Year of Shri Aurobindo, we have
taken a proposal, through the West Bengal Government, to the Railway Ministry that
the Maidan railway station should be renamed as Shri Aurobindo Station, gH®1

PO B O I IS HERETHI B |

My second point is about gallantry award winners. Today, a series of Param
Vir Chakra awards are given to the winners and to the next of kin, in case of
posthumous, which most of them are. They are given certain good facilities by
the Railways including on the Shatabadi and the Rajdhani trains. We have got no
problem with that. But, as you know, Sir, and as you have attended various award
ceremonies, majority of the awards which we are getting now are of the Ashok
Chakra series. They are not of the Param Vir Chakra series. Again, most of
them are posthumous. They have been given similar facilities except the
facility of travelling on the Shatabadi and the Rajdhani trains. | have taken up this
issue. The Railway Minister has been kind enough to reply also, but, apparently, it
could not be taken up because the Shatabadi and the Rajdhani trains also
include meal fares.

I think, Sir, people have been killed. They have laid down their lives. This
much surely the Railways can do for them. | would request Mr. Velu to kindly take
it up.

it FEARTIU GIvNSSIT): Heled g=ars | 4 1 e #, |1 fawgai o= &1 qiej |
SIS HST ATl BT HidT AT B, 56 [T MIHT g=IaTs | H81S Y, I8! IR 984 g 3iR
HIRIR AR 980 3B 37 G4 < ©, .(FAIH).... 41, T8 | § 39 F& 4 9 gabl
T, YIS ST A9 T8 I | 7Eied, g a8 § % Vol 9oic 3 &1 8 ok 95 38
o # Hfuferdt & forg, 9gd & I8l IR 91T S 9aT § 3R I8 W) N % 9w W 1,
ST 9Tl & b T -1 AST1a1} BT <<l &, GRIT ASTI31 UR 3| 81 HRl & | HIaR, el
o #AT #ft RIS I8l ) 99 ¥ | fred A1 99 fewwr & 7 § e e
W Tl g1 el off, @ ST §d (FASce) &b BN S 91l €3 Ud v i a2, 10,
R @1 91 &R g, § AU IS AfBId I & BT § | AT I St
MG o 2, 95T ¥ A 8,d AT Ale N F gaeT ¥ 6003 gES-I~Ts 9l
Fert 2 1 7 10 feawer fy =t 91, 39 ¢ 7 Jo1, Afee 39 2 #, L drrcHe |§
fovaR 721 o wram 1 9 3o forg 999 1€ o1, 7 IR & fog 99 o1 @ik 19t
SR diel, A1 BT 89 IR HIH g3l fb I8 $1H Yo Wgde digdex & U 8 | I8
WS Bigde PO Teas B 81 AT,d1 Ta=rd 7 mufad gieTapt, sireoiaer forey 3§
3ot rufy foredt | @iy w21 7
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B | 31 M RREG & SrgaqR o WY @, SR & ST arefll 29 # 99
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B PR &, ITB! HATs P (Y HH A HH &1 B, & G JFIYR H ST B TR | 3R
S HUT e HAY St AT, A I 18T BT | I=IdTS |

MR. DEPUTY CHAIRMAN: The general discussion on the Railway Budget is over.
The hon. Minister for Railways will reply to the debate tomorrrow after the Question
Hour.

Now, we will take up the next item, i.e., Statement by Minister. Shri Kantilal Bhuria to
make a statement regarding the status of implementation of recommendations contained
in the Second Report of the Parliamentary Standing Committee on Agriculture.

STATEMENT BY MINISTER

Status of Implementation of second report of Parliamentary Standing Committee on
Agriculture

P WA § T WA q_A SYHIRHT A, W IR A faavr e §
o A (5Tt Fifoare yRan): weiy, e 28 RiawR, 2004 @1 57 |91 gaifed
AWT- 1| H STRY 3757 Q1 &1 fohanfaf®y Fresmaedt oik srd-weares frammae & frm-266
P TGETH] & AFERVT H A FHTIRT, I |91 & frder
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